
I 	frCENFRAL ADMINISTRATIVE FRIBUNAL 
ERNAKULAM BENCH 

c5 	OA 29, 67, 0, 113, 1.26, 137, 181, 212, 266, 268, 
269,277,281,299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 32, 329, 331, 333, 3.44, 345, 346, 347, 
348, 350, 3.51, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,•372, 
373., 3 8 0, 381, 3 8 386, 38.8, 390, 392, 393, 394 
395, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88,0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Fhursday, this the 6th  dy of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K'.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

I. 	0A29/2013 

C.H. I\/lohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	T.P.Latheel 
S/o Attcka 
Thiuvathapura, Kiltan Island, 
Union lerritory of.  Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of' Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Paiichayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



4 	The Executive Officei 
	

. 

Vi1iàge(Ieep) Panchayath  
Kiltan Island, Union Tciritory of I akshadweep-682 558 	

O S 

• .1- 

5 	'1 he Pt inipa1 
Govêrnrnent.Senior Secondary School 
Kiltan Island 
Union Fet i itory of Lakshadweep-682 558 

	
Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

SeedikoyaM, 
S/o Abbosala Koya 
Malayattiyoda, Ki itan Is land 
~Jn i 6n 	of Lakshadweep-682 558. 

Maisha.T. 
S/c Kidavu Kornalarn 
Thenakka! House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S /o Khalid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi 
S/a Sith Kya 
Pathk2i1a 111am, Kiltan Island 

of Lakshadweep-682 558. 

Sa)'Muharnrned KoyaC.I-I. 
S/oMuthukØya 
Chathayath House, Kiltan Island 
Uhion Territory bfLakshadweep-682 558. 

Ra.feek Kh N.M. 
Sb Abdul Rehrnan 
Aiyar 1-Iouse, Kiltari Island 
Union Territory of Lakshadweep-682 558. 

(By Avoc4e Mi4Shabu Steedharan) 

Versus 

Applicants 
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•1. 	biqnTeiritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

	

2 	The I5iieçtor of Panchayath 
Union Territory of Lakshadweep 
K4\aathiIsland-682 555 

The Chairperson 
Vftlage(Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Fxecutive.Officer 
Village (Dweep) Panchayath 
K11ta Island. 
UniQn •Terri.tpry of Lakshadweep-682 558 

(By Advte,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3 	OA 87/2013 

Respondents 

I. 	Abdul SalamP.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Lak sha dweep. 

2. 	Sjid,Kha, age 33 
$o Sjcn2uhmrned 

thj-iouse, Kiltan Island 
l'adJeep 

(By Adcãie: Mr.Pratap Abraham Vatghese) 

Versus 

The Administrator 
U.:ion Territory of Lakshadweep 

• 	Kvarathi -682 555 

tFDiieqtor, Department of Science & Technology 
La Fidep Administration, 

t1i.land-682 555 
I .  

3 	 Officer 
oT thnvironment Warden 

De.paitrnerit o Environment and Forest, 
Ki ltfi Island, Lakshadweep-682 558 

The Chairperson, Village (Dweep) Panchayath 
Ki Itan Island  Lakshadweep-682 558 

Applicants 

Respondents 



II 	 4 	 S 

(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mi R Rarndas - R4) 

4. 	OA113/2013:. 

1. 	Muthuko ya T.P. 
S/o1idäveHaji 
Thu uvathapui a, Kiltan, Lakshadweep 

2 	SalhP 
S/d Ibiahirn Haji 
Paridai a, Kiltan, Lakshadweep 

YabobP.K. 
S/o;SUbair.A. 
Puñnaldad, Kiltan, Lakshadweep. 

Ali1oharnrned 
Sb Attaka, Al iyar, Kilt.an, Lakshadweep. 

Kunhikoya A.P. 
Sb Sayed Muhammed P.K. 
Aralckalàpura, Kiltan, Lakshadweep. 

 
S/Ji4ve T..P. 
Aflco&Ki1tan,: Lakshadweep. 

'1uria'var 
Sb Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

SatharC.H. 
S/dMohnned P. 
Chaclipura, i:1tan,  Lakshadweep. 

16heern1?:fl • 
S4 	ijd v, 
Pa1diyoU, Ran, Lakshadweep 

''ithiee,d 
S/O K;unhi Haji., Pallithithiyoda, 
li16, ILakshadweep. 	 Applicants 

(By Advdcte: Ms.Daisy I Daniel) 

Versus 
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1. The Administrator 
Unirt Territory of Lakshadweep 
Kavarathi-682 555, 

2 [he Chdllpelson 
Viilage.(Dwéep) Panchayath 
Kiltart-682 558:: 

3 he Ep! oyment Officer 
Kaväráthi, Lákshadweep-682 555 

 D .Jr .ector of Paichayath 
Department ofPanchayath 
1 avara tbi62 555 

 The Executive Officer 
Viliage(Dweep) Panchayat, Kiltan - 682 558 

 Horticultural Assistant . Vi1lae (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advocate MrS Radhakrishnan-R1,3,4&5) 

5 O4 126I2O1 

1 Asadulla K C 
S!O:Yousuff 
Kannichetta, Kiltan Island 
UTof.LakshclaçIweep-682 558 

2 Kunhi M 
S4c 	m bukoyà 
Mapdummel, Kiltan Island 
iTof Laksldpdweep-682 558 

3 Naai K 
Sb Mohammed 
K omalam, Kiltan Island 
iii of Jakshqadwcep-682 558 

4. Sa:IeernP.P.' 
S/o 1-lamsa 

theripura,Kiltan Island 
01 .'6fLakshdadweep-682 558 

5 Raleek P P 
S/6 Chandan 
PuiathdUia, Kiltan Island 
UT of J4sh8adweep-682 558 

J. 

_ 	: 



S 	6 

6. 

Sb Pukoya 
Kattâmpally, Kiltan Island 
U. o1'Laksh68weep-682 558 

7 	Abdul Kasim P V.
w. 

Sb Muneer 
lntài'nvéli ; Kiltan Island 
UT of Lakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Applicants 

. 

Versus 

I. 	Uiiion Territory of Lakshadweep iepresented by 
the Administiator, Kavarathi Island-682 555 

2 	l he Dii ectot of Panchayath 
Union Feiritoiy of Lakshadweep 
Kavaiathi Island-682 555 

The Thairperson 
Vi!lae(Dweep) Panchayath 
Kiltan IsLand, Union Territory of Lakshadweep-682 558 

The Executive Officer 
\' i Ilage (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Invirdniieht Warden 
Department ofEnvironment and Forest 

'Zbn1 Office Kiltan Island 
Union Territoryof Lakshadweep-682 558. 

• (By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4'& 5) 

• 6. 	OA 137/2013 

I. 	iaIaludhee K.K. 
Slo Shaik Poovalap 
Pop'i.aIap House, Kiltan Island, 
UfLtkshady'eep-682 558. 

• 	 : 

2 	oiiI Islrn CH 
SIq I'l 	 ..OY 
LsJkyod,' Kiltn Island, 
U1 dfLaksha'ecp-682 558. 

Respondents 
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Ibiatbul1àJ.K. 

I 	 I 
hena,kaHous Ki itan Is land, 

UT11"akshaw6ep-682 558. 

Ameerali A.P. 
S/o Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Laksh.dw.eep-682 558. 

Ismail I 
S/o Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

SydLMoharnrned Koya K.P. 
S/b Moharni:ned 
Kanjipura House, Kiltan Island, 
JJf Q:fJ ak5 1. ad weep  682 558. 

Kasiiikoya C.H. 
S/o Muthukoya 
Ammipura I-louse, Kiltan Island, 
UT of Lakshadweep-682 558. . 	 Applicants 

(By Advoca1te: JVI.Shabu Sr'eedharan) 

Versus 

Unin erIitoy of Lakshadweep represented by 
ttie, Ad4Ti1nistator, Kavarathi Island-682 555 

2. 	He LirectorfPanchayath 
Union Territoty of Lakshadweep 
Kavarathi IsIand-682 555 

J. 	The:çIiiperon 
ViIlg.v3) Panchayath 

t&-i rsrand,;Union Territory of Lakshadweep-682 558 
1 p 

4. 	The&cütiUfficer 
Vi1lae(Iwep) .Panchayath 
KiItän IsIand;Jinion Territory of Lakshadweep-682 558 

s. 	Ithessist 	Engineer 
Electrical Sub Division 
Kiltr IsJand, 
Uni.n Territdry of Lakshadweep-682 558. Respondents 

 



. 

8 

(By Advocate Mi S Radhakrishnan (R1,2,4 & 5) 

7 	OA 181/2013 

Sadakathulla A, age 38 
S/oKunhi, Ahàrnmed 
Ajnad House, Kiltan Island 
La k shad weep 

2 	Nat aiulla P T, age 26 
S/o :fuj.j 
Pa1:1ihithiyodàHouse, Kiltan Island 
Lkshadweep 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

The Administrator 
I)rion Territory of Lakshadweep 
Kayaiathi-682 555. 

The. Chairperson 
\/lage (Dweep) Panchayath 

lt 

- 	
•: 	 . 

Direëtor, b.Pnchayat.. 
Qeparpn. of Panchayath 
Ka')rathi-682 558. 

Applicants 

Respondents 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.ANo. 212/2013 

PP. l-lavvabi, W/o. Abdul Salarn 
Labourer, Agricultural Department, 
Ai Island, Rsiding at Pallipuram House, 
UgH-Tei+i - ory, of Lakshadweep, 

(By Acate: Mr.Jaju Babu) 

Versus.. 

I. 	The Director of Agriculture 
Union Territory of Lakshadweep 
KaiarattiIs!nl - 682 555. 

Applicant 
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q he Administrator 
Union TerritorS' of Lakshadweep 
Kavaratti I!and - 682 555. 

(By Advocate M( S Radhakrishnan) 

	

9 	0A266/2013 

	

1. 	SabiA1 i. 	.. 
KuriyathiyoçI.House, 
Kiltan Island. 

	

2. 	C.P. Firoz. 
Chemmanarn Palli House 
Kalpeni Island. 

	

3; 	K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

v1.C.Jaffer 
Pakkipi.iraHuse 

alpeni Island. 

l:labsa.. A 
Alikome House 
Kiltan Island. 

A.P. Naseerna 
Aynapcir House, 
Karatlji I.slai:id. 

(By Ac'dca.:iMr. K.B. Gangesh) 

Versus 

	

• 1. 	ThéAdniiniator, 
• 	\dininis&atiYn of the Union Territory 

of Lakshadweep, Kavarathi - 682 555. 

	

2. 	The pirecto (Services) 
Administratioi2 of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti - 68 555. 

	

3. 	 Environment of Forests 
I..Jnon Jrritoy of Lakshadweep, 
K\'ai:áthi -  $2 555. 

Respondents 

Applicants 

Respondents 



c( 

It 

(By Advpate::Mr;S. Radhalishnan) 

10. 	().A;No.268/2O13 

1 	M Nooiul Arneen 
S/a K C Sayed Mohammed 
Mulayam House, Agatti Island 
Union Teriitory, Lakshadweep 

2. 	B.M. Mansooi. 
Sb. Late A.0 Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

I.  he Administrator, 
Union Territory bf Lakshadweep, 
Kavarathj - 682 555, 

The Director of Panchayath, 
[)epartrnent of Panchayath 
Kavaratti —682 555. 

Director of Sience and Technology 
and riVir9flfllent, 
U.ñion.Tedr': of Lakshadweep 
Ka\'aithi -6'82 55. 

Di rector (LaoUr & Employment) 
Kavarathi - 682 555. 

Special Officei p. 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Ad'vocatc: Mr. S. Radhaki'ishnan) 

11. 	0A269/2013 

Ahamid 	 ., age 32 
S/o T.oun is' 	... 
Arak46hati'JI<jltan Island, 
Lakshádve'e'p: 

(By A 	cate:Mr. 	shious Kuriakose) 

Applicants 

Respondents 

Applicant 



[I: 
. sus 

The Employment Officer 
Kavàrathi, Lakshadweep-682 555. 

Director of.Pnchayath 
Department of Panchayath 
Kavarathi -6821  555 

5.. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan-682 558 

6. 	Hortidiltural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12. 0A2772 OJ 3 

1-lame a&.ae  2 
D/o Sthd Muh,rnrned 
Nambi.h4i* HOUSe, Kiltan Island 
Lakshad\k'p . 

(By Ad\o,cate Mr.rashious Kuriakose, Sr) 

Versus 

1. 	The Adiflinistor 
ad' IJT ôakshv'eep, Kavarathi-682 555. 

2 	 pfPànChayath 
Depathènt bf Panchayath 
Ithi'62 55. 

3. 	iitive'O1'fiCer 
Vi1l'ge (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4 	Chaiipeisor 	 I 
Village (Dwcep) Panchayath, 
Kiltan-682 558 	 Respondents 

(By Advocate Mi S Iadhakrishnan - R1-3) 

13 	0A281/2013 

JahaP 
S/o.Sayid V.K. 
Vallornkadiydd:u 
Kiltan Island, liLakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shhar Ban Vilas House 
Chetlat. 	°. 	 . 	 Applicants 

(By Advocate: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 
J 

Versus 

XAdministiatoi 
Uf Lakshdweep, Kavarathi-682 555. 

2. 	irtor 
Sci.tnce & 'Thchnology 
chetlat-682.556 

3 	Ductoi olPanchayath 
Rui al Development Department of Panchayath 
Chetlat-682 556 

4 	Cha)lperson 
Village (Dweep) Panchayath 
Chetlat-682 556 

5 	Addi Sub Divisional Officei 
Che.t1at682. 556. 

6. 	Jtinior Scientific Officer 
Thetlat-682. 556. 



A.K. Sajeed 
Akkara 1-l6use 
Kalpeni fsland 

P. Hdeer 
Poodye°m House 
Kalpeni Island. 

A.T. Ahadabi 
• 	Athanarn Thottam House 

Kalpeni Island. 

P.P. Sulaikha 
Puthiya Pandaram House 
Kalpeni Island. 

C.P. Noorjehar 
Chemmanam Palli House 
Kalpehi island. 

6 	AK. l3èebi 
Arakkalai House 
Kalpni Island, 

7. 	M.P. Mohammed 
Mullipur House 
Kalpeni Islaid. 

(By Advocte Mi K B. Gangesh) 

Versus 

iheAdrninisator, 
AdiinI:strtioHof the Union Territory 
ofLakshadwep, Kavarathi —682 555. 

The Directoi (Services) 
Administratiop of the Union Territory 

1 Lakshadwep, (Secretariat), 
Kavaratti —58 555. 

3 	brtrnentoAgricultuie 
Uni3i térriby of Lakshadweep, 
Ka/rhi 62 555. 

eSentd by its Di rector. 

(By Ad\ocate: Mr. $. Radhakrishnan) 

Applicants 

Respondents 



S 
15. OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnrned, age 43 
S/o Mohammed, Bakakada House 
Androt.t Island. 

K.K,Mohamined Basheer, age 49 
S/o Nalta Koya, Karakunnel House, 
Andrott Island. 

P,P.Hassar, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Barnpathi, age 50, 
S/o Asainar, Kakkett House, 
Andron Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 

.Andrott Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andi'ott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunh i Koya, Thattarnpold(ada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

II. 	P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island, 



15 

A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island, 

L.Khadeejom.abi, age 47, 
D/o Buhari, Lavanakkal 1-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Androti Island. 

AKunhi Seethi, age 51, 
S/o IJldKas, Aliyathara, 
Andrott Island. 

T. B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejornrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Nedu\'ilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androit Island. 

K.C.Mohammed Hussain, age 39, 
S/OS. ayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Harnza, age 34, 
Koyakidave M.P., Pandathpura 
Andi'ott Island. 



ra 
	

. 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Androti. Island. 

11 ,P.l-Iassan,age41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, PuthiyaManzil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal 1-louse, 
Andrott Island. 

1-!.K.1-iussain, age 35, 
S/o Pookunhi, I-lalookakkada House, 
Andrott Island. 

M.P.Moharnmed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Androti. Island. 

K.Mohammed Fasal, age 32,  
S/o Kunhi Seethi Koya, 
Kadiyamrnada House, Andrott lsland. 

1(.Moharnrned Basheer,age 34, 
.S/o Aboosala U.K. Kunthathalam House, 
Androit Island. 

K.K,Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Rsheed Khan, age 39, 
S/o ayeed Ismail, Aliyathara House, 
Aidi'ou Island. 

K..Abdul Salarn, age 33, 
S/0 Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar Hussain,age 31 
S/o KoyaV., Kerakkada House, 
Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott island. 

T.M.Mohamrned AliyuI Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott island. 

Basheer Karakunnel, age 4 1, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott island. 

P.P.Moharnmed Farook, age 37, 
S/u Pookunhi Koya, Thekila 111am, 
Andron Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M .C.Hammedathbi, age 37, 
DboYousaf, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
E/o Kidave, Lavanakkal House, 
Andrott Island 

Guhar Madeena Beegum, age 37, 
D/o:Mohammed B, Aliyathara House, 
Anclrdtt Island. 

46 	K K Pookunhi Koya, age 36, 
S/o Yacoob, IKolikkatt 1-louse, 
Anç!rott Island. 

47. I.Dervesh Mohammed, age 36, 
S/p Sayecd Mohammed, Kachashada I-louse, 
Andrott island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director olPanchayats 
Department of Panchayats 
Administratioh of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Lxecutive Officer. 

Faisal i-\mecn 
S/o Pookoya N 
Achammacla I-louse, Androth. 

Mohammed Shamsheer M.K. 
SboI3athesha UP. 
fvlayamkkada I-louse, Androth. 

7, 	Mohammed Asker 
S/o Seethi 
i-\liyaihara I-louse, Androth. 

8. 	Noushakhan M.K. 
SboSiied K o y a 
Mayamkakkada 1-101.1se, Andi oth 

9 	i\4ohmmed Kasim P P 
S/O:<idave, Palathupra House, Androth 

10. 	Abdul.Akbar 
S/o 	ibair 
Pandah lkithiya Pura 1-louse, Androth 

II. 	IViujeeb Pahman 
S/.o lbrahim 

I iyathara 1-louse, Anc(roth 

12.  
bp1tim lKoya 

l in iLna thi 1-louse, Androth 



TO 
Mohammed Hassan 
S/o Kunhi Koya 
Ayenarnada House, Androth 

Mohmrned Abdusalam T 
S/o Abusala 
Thecheri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muharnrned Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/o P.:K.Kidave 
Palathüpura House, Androth 

Muharjrned Khaleel 
S/oAdu11a 
A1iyahara House, Androth 

Muharnmed Basheer C.P. 
S/o Abdul Khader 
Cheril<kal Puthiyapura House, 
Androth. 

(By AdvoQate 	Mr S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. OA3O1/2OL 

1. 	Auakoya TV, age 44 
$b 1<ya Thankgal: T, 
I hailath Valiyakkattu 
Androth Island 

2 	Sayeed JKoya, age 43 
Sb KbyäKidave, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyammada House 
Androth Island. 

Yousai,.age60 
S/o Ahammed, Kandalath House, 
Androth Island. 

5 	Mujcc[ Rehman, age 35 
Sb Koya, Kai achetta House, 
Andioth Island 

Abdii!.Nasar,ae 38 
S/o : I>.Ja.11a Koya, Kunnashada House, 
Androth Islaic.' 

'Iohammed.Baheer, age 37 
'5/0 Yacoob, .4\liyathara 1-louse, 
Andioth Island 

8 	Slihaudeei, age 35 
Sb SaeedIoya, Pandath Puthiyapura House 

noi.h lIand A h  

9 	1 ookoya,age4 
Sbo.Ko.yama, ;Mayarnpokada House, 
Andioth Island 

10. 	Noufal, age 43 
S/o .Koyaiirna :Koya, Thacheri House, 
Andioth Island 

Ii 	Asi, age 37 
S/oSeethi, 1 hchci i Moosathada House, 
Anchoth island 

S 



1 	
: 

Hasan, age 30. 
/o Jma!ud'heen, Kadiyammada House 

idrth fs:h'd. 

	

. 	 S  

Mhdkfk5  age41 
S/b Ayshomrnabi, Bilutheth House, 
Androth Islan:d. 

Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 	.. . 

• 15. 	Farook, age 49 
S/o Koyamma, Pochalarn House, 
Androth Island. 

Abdul Hassan, age 51 
S/o Abdu.;Ihader, Karachetta House, 
Androth Island. 

KQyaage48 
IS. /o Saye:ed Mohammed; Thacheri Moosathada House, 
Androthjslànd. 

sli 

Basheer, age 47 
ioKidave, Mopdampura House, 

Androth Island. 

19 	Mhaimed Ithssam, age 42 
S. 	Ahikakem Pura House, 

Jab6ar,age 39; 
Sb Nal Ia Ko, Kunnashada House 
Androth Island. 

1/1oharnmed Liyaudden,age 33 
Sb Sa.yced Mhammed, Neelathupura House 
Androth Island. 

1dbbed,age X 
/ç S hammed, Kunhali House, 

I 	.'' 

)drtt,h Islançi. 

ShiiiJf 1ri 	l,ae 33 
Sb Kidave;Ejodarnkakkada House 
A ndfdth Is I n d. 

Ràidad l3ee6i, age 46 



S- 16 Siddeequj Puthiyanalakam House, 
Andioth Island 

Yml 

25 	Indcen, age 60 
Sb Aharnineçl, Kandalath House, 
Andioth Islard 

26 	Mohammed Saleern, age142 
S/0 ,  Sayeed Mohammed,1 Kunnashada House, 
Androfii Island. 

27 	Gafooi,age4l 
Sb ihangu Koya, Pentamveli House, 
Ahdio.th Ts1and.. ., 

Siddeeque,' age 43 
Sb Kidave, M. 	iyothada I-louse, 
Andioth Island 

Shanayas, àgd 33 
Sb Kunhi Koya., Pochalam House, 
A,ndioth !s1.a•nd 

30 	Pookunhi, age SOn 
Sb Kidave, A!iyathara House, 
An'dF Island 

31 	K1ce1ago 39 
Sb6 I3uhari, Aanakar House 
Aidioth Islançl 

32 	llly,age36 
Sb Hamza Koya, Aliyathara House, 
Andioth Island 

33 	Mohammed J3sheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andiot I I s l an d 

34 	 age 33 
Sbo'Syeéd 1s1th11, Aliyathara House, 
Andioth Island 

35 	Cheiiya Koy age 46 
/o Kadei, Matharapura House, 

Andioth Island 

. 
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 Mohammed Saleem, age 33 
Sb 	Koyam ma, Kannlpth a 1-louse, 
Andioth Island 

 Sh a 	su d dccii, age 33 
S/O Abdul. Kadei, Blichtta House, 
Andrth Ilrid. 

38 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanäkkal 1-louse, 
Androth, Island,. 

Yacoob, age 4 
S/o Sainddeei Knnashada 1-louse, 
Androth Island. 

Abdul 'Jabbar, age 38 
S/o Sayeed Mohammed, Kannichetta House, 
Androth Island. 

Jamal, age 41 
Sb. Sayced, Bukari, Bidurnkattu Bilutheth House, 

ti baId, age' 3 
,Sa.ye'tikari, Thacheri Biyyada, 

Aiii'rOth Island. 

43.Sajina'Beeui'n, age 29 
D/.Nallak,o,ia, Làvanakkal House, 
Andróth Island. 

Shahaiias Beegurn, age 28 
D/QJurih1.:Ko'a, Lavanakkal 1-louse, 
And.ibt} 1land. 

' 	' 	•.r' 

ia 
S: opl hIiahmath Villa, 
Andi oh Islad 

age 33 
S,9Nai,',çliodath House, 
Anroth 11and. 

Iqb1, age 42, 
S/pYoisaf adararn House, 
Androth Islaid. 



Hassan, age 39 
Sb SaycedBi1ari, Matharapura I-louse, 
A n d.  roth Island, 

Mohanmed Saleem, age 38 
S/o Youa1, I hailath House, 
Andi oth Island 

50 Mohmmcd Musthafa, age 36 
Sb Pookoya, Neganmada 1-louse, 
Androth Island. 

51. 	Koya, age 36 
S/. o Attkoya., Mathil 1-louse, 
Androth Island. 

52; Kamil,age4l 
S/o Muthir Koya, Palathupura 1-louse, 
Androth Island. 

53 	Asll,agL3O 
Sbo Suthi Koya, I avanaldal House, 
Andiojh Island 

Sikari'a, ag 	2 
S/.o 1 uthukoya, Bi lutheth I-louse, 
Androth Island. 

Saiih,agc37:,. 
S/Q KunilKo1:Aynamada 1-louse, 
Adrotly lsibd. 

56 	Rahm'athulla, age 39 
S/o Sddcquc, 13i lutheth 1-louse, 
Andioth Island 

57 Mohammed Asdam Nasei, age 40 
Sb Sayccd Mohammed, Palliyet House, 
And.roth Jslahd. 

Sayecd Mohammed, age 42 
Sb Kasimi, Achadapurakattu House 
Androth Island. 

Anvar I-lussaii, age 29 
Sb.o Pookoya, lKuñnashada 1-louse 
Androth Island. 

. 



60. 	FJabeebu RaFm.n, age 28 
Sb 8-- ay.'ec"di Mohammed, Kunnel I-louse 
Androth Island 

61 	Rasheed age 3 
it 

8/0 Koa, I<erákkada House 
Anhoth Is!nd 

62 	Chei 	Ko ya , age 32 
S/0 Aboo Safah; Perumpall i House 
Androth I s l an d . , 

Mujeeb Rehman, age 37 
Sb :  Sayeed Buhari,.Kai'akunnel House 
Androth Island. 

N060I K., age 33 
S/p N.at.tay'a Koya, Cherlyadarn I-louse 
Andoth Island 

65 	Adl Larnad, ge 45 
8/6 !Koyamma, Kai akkada House 
Andioth Island 

66. Shamü Shiimos, age 34 
Sboche 1 iyakoa. M., Pentamvilapura House 
Andioth Jland 

67 MohammedAbdul Naser, age 308 
Sb Jaleel VI Kottiathattu I-louse 
Andi oth IslEiid 

 

 

• 70. 

71. 

/ 

I I a,. age 33 
Sb IKoyann1koya, Nallal House 
Andioth Is']an 

Iiathu11ah, ge'30 
S

.
/k Kunhisethi, Peiumpalli 1-louse 

Anäioth Island 

Riyas age 29 
5/0 Shaik Kob'a  P S , Pentambelipura House 
Andioth 1slad 

):Paiidathu Lavenakkan House 



72. Rahmat age 42 
Sb Pookutty M , Mathil House 
Andi oth Island 

73 Mohammed Hassan, age 37 
Sb Sayced Mohammed, Achammada House 
Andioth Island 

74 
	

Shamsudeen, age 32 
S/0 Muthu JKya K , NelIai House 
And roth 'Island. 

75 
	

Mohammed Naseer, age 28 
S/QMuhathiTtéd, Pentamvelipura House 
Androth Island. 

76 
	

Raulath Begum, age 29 
Sto Thangakoya, Arathupura House 
Androth Island. 

77 
	

Fathahuddeñ, age 38 
Sb6 Kidave U K , Makket House 
Andioth Island 

IN BdMn, age 32 
Slo Abdul Khadei, Moodampura House 
Andi oth Island 

79 Mohammed Mustafa, age 33 
Sb Ahammadiya, Jabalpui a House 
Andioth Island 

80 Mohammed, 
g: .Idaev  

AhdiàtF :i 

l'dAoosalih, age 40 
Sb Sayeed)1óbarnmed, Bilutheth House 
Andi oth Island 

Kuhis e 	e 47 n  
Sb Yousaf, Methatapurakatte House 
Andioth Is1ard 

Ilamsa Koya, age 42 
Sb Ahâmmed Makkett I-louse 
Andi oth IsIaiid 

m, age 47 
Makket House 

mb 

82 

83 
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Attakoya, a0e9 
S/o Yacoob, Allyathara House 
Andi'oth Island. 

1hale ; . ge49 
S:6 ayeed, Cheri!da! Piiithiyapura House 
Androth Island. : 

Fathahi11a, age 34 
S/O Sayeed Mohammed, Palliyett House 
Androth Island.' 

Basheer, age 55 
Thacheri MOøäthara 
Androth Island.. 

Mohanmed Farook, age 33 
S/p Nallakoyaç.L., Tharampalli Makket 1-louse 
Ahdroth Island, 

Abèoa1ih a31 
S/p Slai J(o'à, Moosakada House 
Ai-idh: klad. 

Sale,ae 3• 1 
S/o,Seethi, Karakunnel House 
Andrith tslard. 

Mohammed Kasim, age 33 
Sb Saed Maliarnmed P.C., Pathada House 
Ahdrotti lslai*L 

S. ii 	1 

çheriyo L., age 44 
Sb 1Kid0e 7 Lavanakkal 1-louse 
A d1:ot1i .1 sla'hd. 

Mohmmed 	ssain,.age 41 
S/.o Sayeed Iriail, Kanda lath 1-louse 
Androth Is1ahl. 

Sabir Khan, age 33 
5/0 Koyannakoya, "Thattarnpokkada I-louset' 
Androih !s1n.. 

 
SJo is JS/?d.;Bukaii, Podamkakkada House 
Aiddt1 Is:lhd. 



 
. 

 

100 

OF 

lox 

103 

105 

 

 

Akbai C , age 33 
S4o Attakoy, 'K Edayakkal House 
Androt11i Jsand 

bdu17ahaage 33 
S :/o ,ThAhgak ya:"" 	, Kunchali House 
Andioth Island 

MohammedMusthafa, age 42 
Pdayakkal House 
Androth Island. .. 	 .. . 

Navas, age 25 
S/o Hussaibjhahira Manzi! 
A l:d i.oth Island.. 

hanavas, age 33 
Sb Shaiafudeen, Mathil House 
Andioth Island 

Hassan, age 33 
Sb Seethi M, Lavanakal House 
Andioth Island 

Mohamn'ed.Basheer, age 42 
Sb Ypusaf, N&lal House 
4dioth Island 

Shnuen,age 36 
S/a11a Kpya, Kunnashada House 

Aricli&h Island 

/aiu1 Abid, age 26 
Sb Kidave K, Palliat House 
Andoth I1and. 

Muthu Koya, age 39 
S/o J(unhi.ehi,  Makkette 
Andioth Island 

Mohammed NIukhbeel, age 30 
S/p JKoyammaoya, Kerakkada House 
Andçoth s1.pa 

harnuude, age 27 
Sb Koya Kidave M P , Pandathupura House 
A n di:Q th isIad:.:. 



108 §hihabudheeage27 
S/o Muthu Ko'a, Pandathupura House 
indioth 1s1ard 

109. Ubaidulla, age 29 
Sb Sathai, Kanmpuia House 
Andioth Island 

110 Ja1a1agc49 
S/O YousarP , Moodrnpura House 
Andioth Island 

Kidavü,àge55 
/QJnç1eenM.,1iri.yarnmada House 

Androth Island 

idav;u age 59 
Sb0.1.rjab, Mkkt House 
Andoth Island. 

Mohammed Salahudheen, age 26 
S/oKoya LP Kandeth House 
A d:bth I slab d. 

114 Moham ne dShakeei, age 22 
Sb Kunhiseethi, Makket House 
Andoth I1and 

115 Mo1aiinc Aithaf, age 24 
Sb Jamal 2  Mayornpokkada House 
And.ith Island.: 

Abdul.Gáfoo,age 28 
Sb Nallakoya T., Bappathiyoda House 
Androth Island., 

4oha.nèd'YthiyaKhan, age 23 
',/o l3asheci K , Mathil House 
Andioth Island 

118 Nl1aKby, age 39 
5/0 Khade I P. C, 
Andioth Island 

119 	n Runikoya, age 35 
Sb Ahmcd, fonnikarn House 
Andioth Island 



. 

1 20 Lainul Abid, age 41 
Sb Assainai N P , Kandalath House, 
Andi oth Island 

121. N4ohamnied, age 50 
S/o.Abdul Khadei, Kaval Chetta 1-louse, 
Andioth Island 

122 AbuNasii,age36 
Sb Siddique, Kunnashada House, 
Andiôth I1nd. 

Mohammed Aboo Salih, age 37. 
S/a Musthafa,, Ammelam I -louse, 
Androt.h 1s1and. 

Koya, age 37 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Androth Island.. 

Mohammed Rafeek C.P., age 38 
S/a. ,Sayed, CFierikkal Puthiyapuram 
Andioth kiand 

126 Mommed Rafdek, age 40 
Sb Ukkas, F i hutheth 1-louse, 
Andioth Island 

Muk661.,ge28 
Sb N1ajecd I , Pci umpalli House, 
And'ôfh island. 

Iashe.édJKhih,äge 33 
S/a Kiclave A , Biyyadachetta 1-louse, 
j\ndi oth Island 

4 	 I 	I 

129 Mohaiicd aook, age 31 
5/0 Po1iityKi.nne1 House, 
Aidioth Island 

130 Rahmathullah, age 31 
S/o KoyammaK P , Bappathiyoda I-louse, 
Andioth Island 

131 Mohammed Kasim, age 30 
S/a Nallakoya, Kennashada House, 
Androth 1slaii 



 

 

• 	
. ' 	 1: ............' 	 _______ 

Mohiiime1 Ia1 age 38 
Sb Kidvc M P , Kandalath House, 
Androth Island 

Mohanmed Ab1 dfor T M , age 38 
Sb àUakya Tharn11y Makket House, 
Andioth Island 

t 	 c  

. 	 ........... 	...... 	 ?• 1' 

Jainal, 1age57 
Sb Kidave, Poovadakkattu House, 
.AndroihJs1and I 

Mohammed Sal:em, age 31 
S/ .Hässan Kimii, Key iyoda House, 
Androth Is1rd. 	•. . 

• 1132. 

135 

136 

137 

EJ 

139. 

oyamma;ae '47 . 	. 
Sb .Aboo Saleh, Kavaichetta House, 
Andoth Island 

f1idayathulla, age 38 
SboKoyamma, K,aiachetta House, 
Aiiioth 1,land 

Abd1'Aeè.:Khàn, age 41 
Sb M.oharinied, Birayammada House, 
Andioi,h Island 

Shamsuddleen, ge 32 
S116 Sideeque M P , Pazhayakamkattu House, 
Andioth Islahd 

140 	 age 33 
S/go Kdyapnkoya, Ammelam House, 

Ori

Andidth Island 
t 	1 	I 

141 Naliakoya, ae 50 
Sb Ahamed P 0 , Matharapura House, 
Andjoth Island 

142 ITarn7a Koya,age 43 
Sb Iidave B,AIiyathaia House, 
jjf Ij,aid.. : 	• 

143 Moe 	ssin, age 28 
$bo - i1à M 1? , Anrne1am House, 
Aridroth is ahd 



. 144 Sayeed jsmaija 'ge 58 
Sb Adulla P4  P, Pudarnkakkada House, 

i'idiotLs1and 
....:! 

145 Amjath Khan, age 28 
Sb Buniyamw, Ammelam House, 
Andioth Island 

Mbiamhed1q1, ag18 
Sb Nallakoya, 13 erumpal!y House, 
Androth Island. 

Pooiunni,ge56 	S  
S/o YQusaf1-1aji .Bappathiyoda House, 
Andioth Island 

148 Mohamncd asheei, age 38 
/o IKidave A , Mayarnpokkada House, 

Andioth 1sand 

149. 	heriakoy äg 36 
Sin Kunhik,6Va P. Thacheri House, 
Andioth Island 

150 Nasecmudhen K S P , age 28 
Slo Abdul Kh ~der F, Kaiachetta Sarornmapuia House, 

Andioth Island 

51 AbdpiKay1oon, age 41 
Sif S4'ee8 Buhii M , Kunchali House, 

dj3h 1Thnd. .' 

152 Liyabuiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhihi, age 46 
S/o K a d:ei  .Pimpal!i House, 
Andioth Island 

154 Ithurnii, ge 52 
QIp <yanniakoya, Kolikkattu Naduvilkam House, 
AndiotI Islar\d 

155 	afiyuah,a&25 
1)/o 1-lamsa Kb?a, Aliyathaia I-louse, 
Andioth Island 
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156 Scethi,age6O 
Sb 	Assai nat, Pachanal House, 
Andioth Island 

157 Sadakkathilla, age 3' 
S../o Buhat i V K, Chettapokade House, 
Andioth Island 

/ 

158 BashLe1,age40 	, 

Sb 	Sayecd K , Kunnnashada House, 
Andioth Island. 

159 Mohammed Kuiaishi, age 25 
S/;SayeedN4dha1ii1T1ed, Karakunnel House, 
Andioth Island 

 S ira,ae47 
S/oKjcláveK., Kunnumpura House, 
Androth Island.. 

 Nohaiimed Rat 'age 31 
S/a, I H:a'ipza Koya K., Pathummapura House, 

162 Aainul Abd, age 26 
S/à11a01a k C ,Palliyat House, 
Andddi Island 

163 Abd!Jabbai, age 35 
S/o IKunni Seethi, Makkett House, 
Andioth Island 

164. Sajeed Mohammed, age 54 
S/o Kidavu, Poovadakkattu House, 
i\ndioth Island 

165 1\ttabi, age 
[)/ó 	Ouef K P , Thacheti House, 
Andoh !slapd 

166.. 
L 

l3a11<ees 
0 . JKoyaninakoya P , Thacheri House, 

Andioth Island 

167 Yakoob, age 40 
S/a Kidavu K, Ahirnelam House, 
Andi oth Islabd 



MohammeçlRafee,age42 
S/o Koyathmkpya, -Mayampokkada House, 
Androth 11aid, 

MuHakoya, age 47 
Sb Majeed K, LavãiakkaI House, 
Androth Island. 

Pookuihi,ag 46 
Sb Kidvè F., Amn1ani House, 
Andoth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island. 

Kadecja,age5l 
D/o Kidave K., Thacheri I-louse, 
i\ndroth Island, 

Mu11a,ge4 
Palathupura House, 

Androth IlKd. 

174 Man,obi Ali /yeed P P , age 25 
.P.Fathullah, Purthikkatt Puthiyapurarn, 

An ci roft Is I audI:' 

A11AkbarK:;ge25 
Sb ChcriyaIKb)'a, Kannathimada, 
Androth Islatid: 

Nlohammed,aleem, age 33 
Sb ..Sh'aikoy 1<unhal i 1-louse, 
Aidoih' Islard 

(By Ac'c 	k.Gangesh) 

Ii 	 Versus 

The Admiirtor 
Adnimistratibn of the UT of Lakshadweep 
Kavarathi 692 555 

De1aitrnen1 o'4gricu!ture 
UT oiLaksha1\'eep, Kavarathi 682 555 

irector.  

 

Applicants 
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• 	DepaluTient 
4dniih.istration pf the UT of Lakshadweep 
Iavh4f1)82 55 

	

4 	Yil1ae 	 .beepb Panchayat 
4ndioth'Is1ril iepiesented by its 
Executive Officer 	 Respondents 

(By Adocáe:Mkdhakrishnan) 

17. 0A30212013 

	

1. 	Jafter, age 35. 
S/P Babuj.ar Pannethechetta House 
Amirii island. 

	

2 	Faiooqiie3  age 33 
S/ Khadei,Kilandarn House 
14minisIand I I  

	

3 	Abdul1i Koya, age 50 
S/o. Attâkoya, Malika House 
Amini .ilahd. 

	

4. 	Na1lakoà 40 
S/o Abd6•1lKoya, Puthoya Kanniyarn House 
A 	il,s land 

	

5 	A Ii NIo nirned, age 47 
Sb Mohammed, Kombarn House 
Aii1 an I  

	

6 	 age 36 
Sb,o Kidave, Kotechetta House 
Amini island 

	

7. 	Jâbbar F.0 age 36 
Sb C hen ':a Ko)ia, Pu rakkachetta House 
Amini Islaid. 

	

8 	Yousal, age 36 
/o K-,  deill j3el iyachadachatta F louse 
niip island 

9. N4uthyage 33  
Sb 1Sayeed Sheikoya, Marnpui am I-louse 
Amini Island 	 Applicants 

(By AdvoLate Mi K B Gangesh) 



zr 

l 
 Versus 

Ihc Administiatoi 
Administi a1ioi of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diicctoi ofPanchayats 
Dcpai trnent of Panchayats 
Adminiti atton of the UT of Lakshadweep 
Kav.arathi-68.25:55: 

District Panchayat 
Amihi represented by its 
Exeutive Officer. 

VilIagç. (Dweei3) Panchayat 
Amini Island represented by its 
!:xecutive Offir. 	. 	 Respondents 

(By Advocate Mi S Radhaki ishnan/M/s Shei iff Associates) 

18 	0A303/2013 

I 	Aboobakei P ,age 41 
S/a 1K:ui2hikunh1,:P1Iam House 
Kavaiathi Island 

MuthafaftI., age 45 
'/o Sayced, Bakakada 1-louse 
Ravaiathi Island 

Mohad Sh4M, age 34 
Sb i- ii?jat!'i, Malika House 
EKavat ahtfs1ihd 

Abthil Nazei A P , age 43 
Sb Chciiyakoya K, Aynipuia House 
Ka\'alathl Island 

Yacoob 1.13 	ge.41 
StoKida\'eKuttipapepura House 
Kavarathi 1sland 

2 

S 

S 0 h ; 	Iel:iyarn House . 	:. 
1av.arath:i slaii:. 

il 

/ 	I 
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7 	Mujeeb Rehman U P , age 34 
/o Alikoya C K, Uthainpokakada House 

Kavai 4athi s1and 
1 	 1 

8 	haikov\/Pn 	e4 • •. '. 	 :!'. 	.... 
Sb Ukkas, VadakkilapuFa House 
Kavaiathi Island 

9 	Mujeeb Rehrnan B, age 30 
Sb I hangakoya, Bit ekal 1-louse 
Kavarathi Island.. 	.•' 

10. 	Sajitha P.,.age 32. 
.D/o All Aradam, Poovihoda House 
Kavarathi Island, 	. 

11 	Basheci P 1 , age 44 
Sb Mohammed PallipLira, Puthiya 111am House 
Kavai athi Island 

12 	Abdul Raleek K, age 44 
Sb Ahmed Kattimmada, Kadapurathaba 1-louse 
Iavai athi Island 

S'ieein 	34. 
Sb Mohammed C P , Athampapepura 1-louse 
Kavatathi Island 

Mohammed I-1dssain P. A , age 29 
Sb Khalid' Haji K P , Puthiya Alikorn I-louse 
1K,avaiathi Island 

i 	t 
15 	ShájahnTK, 	35 

bo Hamzahuinikad House 
Kavat athi slai1d 

16. 	AwarA.F.,ag 39 
/01. UtI1LI, Anèpura 

1<avai aihi Island 

17 	13ahce1 S,ag 1 35 
Sb I lamzath 	Safiyabiyoda 
Kavazathi Island s  

18 	Ukka,1a45: 
Sb Abdobakei, Melillam 

hi Kavai atlshhd 



• 	38 

19 	1 1 amzath age 27 
Sb Unian l-Iaji, Aynepuia 
Kvaiaih I1and 

J 1  
20 	Mujeeb Rehrnan, agd38 

Sb Harnzath A I , Safiyabiyoda 
Kavaiathi Island 

Maiikfan K.P.,age 30. 
S/o Abdulla A, Kuttitappura 
Agatli 1land. 	. 

J-1iday.athu1a SJV1., age.36 
S/QHamzalh B.K,, Subaida Manzil 
Kavatathi Island 

23 	Ansai PP,agc3l 
S/c ,  . Cheiiya Koya K. P , Pakichipuia 
KäváraTh iIs1aid. 

SulimanK..P.,age38 
S/o Kidav.U.P.., Kuttipàppepura 
Kavai athi Island 

YcobC;I age 40. 
Sb YousulP , Puleenakeel House 
Kavaiathi Island 

26 	1\117n8in 	P , age 34 
Sb Zaki1a1y Kochipuia House 
Kavaiathi Island 

27 	Salccm V , ao 9 
Sb I Iamzth V1oda I-louse 
Kavdi athi 1slnd 

28. 	Auakoya.B.,ag : 41 
S/o Ahoobackei M 1, Biiekal House 

In 

IKavaiathi Island 

29 	Nauhaj V ,ae 30 
S/o KniiM C,  Pa11iveedu House 

'S 	 I 

Kavaiathi ls1anI' 

I 

30 	Mohamrnd Iqubal K K, age 31 
S /d Kasrni P V 

4

Kunnarnkalam House 
1<avaiathi Island 



	

Si. 	Ashikli.C.P.,ge 0 
Sb A1jK., chrdipapada House 
Kavarathi Island. 

Mohammed Rail P., age'8 
.S/b Chcriya Koya PaUiciiam, Pulipinnakad 
Kavar'athi Island, 

pookoyaP.P.,age4S..,.. 
Sb Bbujan IYL, PUthiyaura House 
Kiitan Is!ahd. 	. 

Hussainali K.P., age 33 
S/o Muhammd C., Kuttithayapura I-louse 
Kavarathi Island. 

Sulaiman M., age 37 
/o F-Iamzath M., Maidanoda House 

Kavaradi Island. 

IKaja Hussain C., age 37 
S/p Alanined Khail T.P., Chungam House 
KavaräThi Isfttnd. 

37 MujebhmanTK ,age38 
Sb 	 iIikad 1-louse 
Kav.rathi Island. 

4ohaimed Sháil K.P., age 32 
S/oSayed PooA, Kakachiyapura House 
IKàarathi Lland. 

Mohanmed Rfi B., age 33 
• 	')/() Ata.ki.ciye T.P., Beranthoda House 

Kavarathi 1liii, 

40 
S/ lS1ühu. FLtlenkeei House 
Kavaiathi Island 

............... 
• 

	

41. 	Urn mer K. P. , a e 37 
/o Udifa C.JThekila 111am 

Ka\rathi 1Vand. 

42: Ivtohammcd Raeek, age 37 
'c tai 

I 1 	.jokarachiyapura House 
a JK viathi Island 

	

ii. 	. 

Ho use 



. . 	 ----- -- 

43 Mohammed age 31 
Sb Kidave K I, Bai akai oda House 
K\'a1ath1 Isicind 

44 	Jalel P , age 43 
Sb Aflai Vcloda, Popvainmada House 
Kavaiathi Island 

45 	Delhath ae 33 
Sb Mohammed J , Amanathakepuia House 
Kavarathi Island. 

46. 	Sharafticlheen, age 24 
S/çAli A. P00VI.noda House 
iKavaraihi I sland 
	

Applicants 

(By Adyocate: M.K:ftGangesh) 

. 

Versus 

I he AdmpisUâtoi 
Admmisu .tion of the UT of Lakshadweep 
Kavaiai.hi-682 555 

2 	Dcpai tmcit fgi iulwre 
U F of Lakshdweep 
Ka\faIa1hi-82 55 iepiesented by 
its Diectoi 

3 	Dii CO1 ol 1cuchayat 
DCJD`artlilcn v df Panchyats 
AdminisU anOn ol the UT of Lakshadweep, 
Ka\/a1ahI682 555 

4 	1isui Panchayat 
1avaiathi icishted by its 
Lxccutive Offlcei 

5 	Village (Dwep) Panchayat 
Kavaiathi Island iepiesented by its 
l\ecUtiVe Officci 

(By AcI\occnc Mi S Radhakiishnan) 

19 	0A319/2013 

1 C 13ci, age 
io 	 u 	, sa PathUn rncectta 1-louse 
Thi 

Respondents 



5. 	K. K . Raza k, •a ge. 27 
S/o:. Khadrkdya, Kunniyatarnkakkada House 
Ammi Island 

6 	PAshiaf, age 37 
$b Ahamed, Pallam House 
Ammi Island 

7 	K C Moosa, age 44 
Stkoya, Keelachery House 
Amini Island 

8 	E Kasmikoya, age 42 
S/q.C.1i.iy1a1cova, .Balapp House 
Ammi Island 

9 	C Bttakoya, age 41 
S'/6 Hariakoya, hnmthabelli House 
Amini sland 

10 	Iaheern Nil, age 33 
Sb Abdullakoya, Madam House 
Amini Island 

11. 	Pookunhi 
Sb TC.Yousaf, Noormahal House 
Amini Fsland: 

(By Avócate: ir.K.B.Gangesh) 

Versus 

I' • i' I  
I .. 	I'he.Adryiihitrãtdr 

Amnsti:aion of the UT of Lakshadweep 
Ka'ai'at'h i -682 55. 

Applicants 



2 	Diiectoi ol Panchayals 
Depai Lmcnl. of Panchayais 
Adrnirnsti atiOn of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diiectoi oli3ducaiion 
Diiectoiate Of Fducation 
Adminisu ation of the ut of Lakshadweep 
Kavcucilhi-682 555 

4. 	Village.(Dw.p) Ianhaat 
A m i n i island reiresented by its 
ExeutiveOfficer. 

(By AdvoLate Mi S Radhakiishnan) 

20. 	O.A Nb. 325I2013 

I. 	M.ohanmed Abdul Razak 
Sid. O.K. Nâll.a.Kova 
AialadallousC, 
\ndiott:1sland... . 	. 

2. 	K... Moosa. 
iudilam 1 louSe 
liclahath Island 

3 	1 1aima Koya 13 
S/ô Abdul 1Kjadei 
1311 iyammadi 11ouse 
AicirOtt 1s1ähL::: 

(By Advbcte Mr.  K.;. Gangesh) 

Versus. 

S 

Respondents 

App1 i ca nts 

I. 	'lThç Administtatbr, 
'\dm in isti auon ol the Union Tet i ito! y 
oil dksh1dwec1'), I\ avaiathi —682 555 

2 	J he b11t01 (ivies) 
Adiimsti atiQn of the Union Teii itoly 
çI1 ak shadwee (Seci eta! lat), 
Kcivaiatti - 682 555 

3. . 	i)cpartmeit QI :FFi\' iolTinlent of Forests 
Ui ion Teritdryof Lakshadweep, 
Ka\aiathi H682 .555. Re spori ci en t S 



 

I. 	Savad T.K., agc40 
S/.o Mohammed A.P. Tliirinikkadu 
Kavarathi Island. 

2. 	A06bker l:P ae 43 
Sb l-lamzath K,.P., Pallipurá 
Kavarathi Island. 

3.. 	Aboobacker P.K.., age 34 
Sb Fathahilla, Puleenakeel 
Kavarathi Island. 

ieangcer A.P., age 32 
/ol-!ameed, A! iapura 

Kcivarajhi Island. 

Shajaan I3.ag 35 
idayc, Iadayi 

avaziaihj Island. 

(By Ad\'od: Mr.T.i.Gangesh) 

Versus 

I. 	The Adhinisu'ator 
Admiriktration of the UT of Lakshadweep 
Ka'arathi-682555. 

Diréé;r piPanhayats 
Dipartiient Of Ranchayats 
Administi aliçn of the UT ofLakshadweep, 

-mii 	555: 
i. 	'. 	.- 

jJi1cñt i1.Science & Technology 
:Ji0nTe1.iit613 of Lakshadweep 
Kavarathi-682555 
represcrued by its Direqtor.  

Yillage (D.eep) Panchayat 
KavaraThi lsfànd represented by its 
IIXCCuti\'c OlEcer. 

(By Advocate; N'ir.S,Radhakrishnan) 

Applicants 

Respondents 



S 
22. 0A32712013 

I. 	Faiook, age 40 
S/o Kdnh)ko, Pu1ifpinakkad, 
Kivai:aibi 1sftiid. 

Unimei' FäroQk age 3 
Si'o \'.P.Kasmi Kartho1pura, 
KlVdrdthi Island. 

(By Advocate: i\4r. K. B.Gangesh) 

Versus 

The Adminisurator 
Administration of the UT of Lakshadweep 
Kayarathi-682 555. 

2 	1)ii L C tOl 01 Pcinchaycits 
Dep u tmcpt of A.Panchayats 
Adminisu atlon of the UT of Lakshadweep, 
K a\'duath]-82 555 

1)partien of Environment & Forests 
Union ferritory of lakhdweep 
K.avai'athi682. 555 

4.\'illagc (Dwccp) Panchayat 
Ka\'arathl Isla d represented by its 
l.xccutive O.I'flcer. 

(By Ad\o.ca1e:Mr.S.Jad,1akrishnan) 

23 	OAL 328/2013 

Sai1ITh C.P. age 34 
S/n Iviohatnood 1aj i, Chendipura, 

a v a ra thi. 

Saiiul l-lameedP.P., age 39 
S/n Attai K.P., Pokira Chepura 1-louse, 
Kavaiatli. 

Mohammed IK.P., a g e 35 
S/u llaiiiathB.P., Karutholapua Rouse, 
Kaviràthi. 

Ph:, ge 41 
S/oMohaiiiñied Pailarn House, 

App! i ca iii S 

Respondents 



• 

Kavaiathi 

5Jar 1? P, at 	34 
adam House, 

Kvaiithi 

(By Advocate Mi tB  Gangesh) 

jl 	 Versus 

The Adniii.istrator 
Ad.hiinistration of the UT of Lakshadweep 
Kavi'athi-682 555. 

2. 	.D.i!etor of i?anchayats. 
•Depait;ment : .of Panchayats 
Admirnstiation of the UT of Lakshadweep, 
Kavai athi-682 555 

.. 
3 	Dnectoi ofEduccition 

u ectoi ate of Education, 
Adminiträtion f the Union Tei'i'itory 

f Lakshadwèe,p, Kavarathi-682 555 

4. 	Yi11,agc(D.wee Panchayat 
Kavaiathi island tepiesented by its 
Lxecuti'e OiIcei 

(By Aocaie N'IL S Radhaki ishnan) 

21 	OA;3212O13 r  
4 	 1'4 

1 hhua Bceum M M , age 38, 
W/o Raum  Razced, Madeena ManLll, Kiltan 
Supcivisoi, C)oii fwisting Centic Kiltan 
Dish ict Panchayat, Kiltan 

2 	Shahul Hdmecd P K, age 50, 
S/a Sayed Kya P S , Thottathakkai a 
Stoic Kecpei Curn Ciei 1< 
Con Iwisting entie Kilian 

isti ict Pancbayat, Kiltan 

3 	T K azeenudec, age 33, 
S/ô Syçl Abd11a Koya, 
1Kundamku1am, Kiltan 
I4clpei, Coir [visting Centie Kiltan 
Disti ict anchayat, Kiltan 

App! i can ts 

Re SPOil dell ts 

Applicants 



3. 	The Chief Exec itive 	Officer 
Distribt Pañhaiat Unit 
Kiltän, Union Territory 
of Lakshadweep-682 557 

(By Advocate Mi S Radhaki ishnan) 

OA 331/2013 

17lussain K C , age 34 
S;Seec. iy1liminad .A.M. 
Kattiyamchatta (House), Agatti Island 
U I of Lakshadweep 
Woiking as casual labouiei in the Department of 
Science & Tephiology, Agatti, Lakshadweep. 

I lyderP. 	S 

S/a Sayced Buhari 1-laji U. 
lkkathppa!a. (House), Agatti Island 
Ui of LaIhdwe. 
WorkigascasuaI labourer in the Department of 
Sciric &Tehnology, Agatti, Lakshadweep 

AliAkai KJi age 39 

Kunnbiydá:Hbuse, Chetlat Island 
011 pf Lakhd weep. 

drkiig a csdal labourer in the Department of 
Scinèe & Thdhnology, Agatti, Lakshadweep. 

Nazrna Brkal,, age 27 
Sb Sediko 	\. S  
Ki'athiyod 1-ioe),  Chetlat Island 

T oftakshal\yéep 
\Viig 	asua labourer in the Depaitment of 
Scir1c 	Telio1og', 

25. 

2 

3. 

-I 

Respondents 



'I 
I 	ftl 

r 

r , Veisus 

1 	The Adrninistiatoi 
UT of Lakshadweep, Kavarathi-682 555 

Chairperson 
Village (.Dwp.) Pancha'at, Agatti-682 557. 

Chairperson 
village (D.wcp) Panchayath, Chetlat Island-682 554. 

The JuniorS.pçptific Officer 
Deaitment 1 Science & Technology 
CheUat-682 554 

5 	TheJunior Scientific Officer 
I3epaitrnent of 5cience & Technology 
Aatti-682 55:7. 

6. 	I)iêcpr of 1.achayath 
[3èpàrtmen ófPan.chayath 
Kavarithi-82 555. 

(By Aóát: Mr.S.Radhàkrishnan for Ri ,4,5 & 6) 

26 	QA333/2013 

' I 

1. 	SP1iis 
S/0.1oyakunhl 
Sailanivapuia, Kiltan 
Làksh acp. 

2 	K Azhai 
Sb Sayed Bubaii 
Kui iyathivodu, Kiltan 

3. 
Sb IKunhikoya 
\iiinaUi a, 1i'ltan 

(By Adv9c.ate Mr M R 1-Iariiaj) 

Versus 

Re s p0 n dents 

App ii can ts 



4. 	[)irector, 
$ervicqs, 
U I of Lak.hadwecp, Kavaiatti 	 Respondents 

(By Advodàtc: Mr.SRadhakri.hnan) 

27. 	Oi\4412013 

Kassim A 
S/o.Attakoya PP 
AIiyathara House, Andrott 

2. 	JalaIud.dinN 
/oAttàkoya N P 

Ncngumrnada House, Andiolt 

3 	ivlohammcd Ilassan C It 
S/oKihikoyaSVP 
Edayakkal;House, Andrott 

Mohammed aafeek C.K 
S/oIKoya K.0 
Chcriya Kakkanal House, Andrott 

Mohammed Kamaluddin M.K 
S/o.Shihabuddin Pookoya Thangal 
M'yanakkada House, Andron 

k'i&q±JiidBaheer C 
S/bFbbkdy 
IdàkkaI 1ose, Andron 

NooiuI I-Jdssan A 
S/q.Nallayakova U.K 
Aualada I-louse, Andron 



2. 

4 

6 

7 

• 	•. 	 •• 	
• 

Muishida Begum C N 
Dlo Latc Shainsiddin Thangal 
Chemayath I1akath, Ahdioti 

Advocate Mi jK Ganges) 

/C1SUS 

I he Administi atol 
Adminisu ation of the Union Ten itol y 
o[Lakshadweep, Kavaiatti —682 555 

Director ofPaçayats 
Deptnient f:iaichayats 
Administi ation of the Union Teiiitoiy 
of Lakshaë 	T(avaratti 682 555 

Deparmen1 of Electricity 
Union I'ernitOr" of Lakshadweep 
Kavarathi— 6:82 .55 

Viliag(D.ep):Panch2Yat 
AndiOti lsIarci iepiesented by its 
Ic i,e Qff:ice i_ 682552. 

Advocate Mi S Radhaki ishnan ) 

OA 34512013 

Ayshomma C 
1)10 Ilamsa, E1l:achetta House, Agathi 

l.3eeiahu niñã iI. V 
DIo Kasmi Koy, Puthanvced House, Agathi 

KadecjaP K 
l)/o Koya J 1isan, Punakad House, Agaihi 

i\bdul Mu[hah[M K 
Sb Attakoya, Mayamkakada House, Agathi 

Abdul Shukdoi 
Sb I a'ie Usaf. 
M- :e I a 'f' I I a h1:1, House, Agathi 

Hidyath çijI.  
Sfo Aboobackei Koya V K 
MaLkashikaIda I-louse, Agathi 

k noot i 

I 	
/ 	

I 

J.-I 

(By 

2 

(By 

28. 

Applicants 

Respondents 



_/... 

. 

10. 	NazeriK 
S/u. Kid ave 
Kunnikahiyapa.c1a I-louse, Agathi 

11 . 	ShovkahaIi cvi. 
S/o.Ummer t3 

Makayachod.a 1: -louse, Agathi 

Saed Mdhaiiied K 
S/o.Poo1<oya B 
1Keepitt 1-louse, A g a t h i 

NaseerP 
S/o.Jluthalif K 
Pathada House, Agathi 

Aboobackcr N.M 
S/o.i\bdu.l, Rahman F 

afecs N1anzil, Agathi 

'dul 	lin,T.P 
Sb Chp.i ia Koya C P 
1 I bpit1iya 111am, Agathi 

A1l1<1<.. 

S/b,Mohaiimd Koya 
Kakkacla I IoL1se, Agathi 

AzharC 
SIo.N 11ohamrrv..id Koya T.P 
Challakkad I-Iuse, Agathi 

Aboobackr K 
Ip.Syed, :loya '[P 

1<cu ithakapada I Iousc Agathi 

Svd:1K 
SIo.Lai'e 1-ahii.a. d Hj i K 



. 

I 

1K.ulalinoda I QiSC, Agathi 

20 SayedMohamiped 
SIQ Abhiiulla P 
MaiiyathodaJIOUSe, Agathi 

 N4lammed Kova 13 
$/o IKo)'a 
t3i)/athabi)'odaIlouSe 	Agathi 

 Naleesa M.K 
D/o:AbthiKoya 
Moothamkakkada 1-louse, Agathi 

 KoyaP, 
S(o,4.unhya,;. 
Pondinoda I louse, Agathi 

24 Kasmikoya K I 
SIo.Abb'obaclei: ; Koya 
K1analiaLi1iOcta Puthiya 111am, Agathi 

25 . .Ahoobacl<ei U.1 
S/Q.Ai.;' Moha:nmed 
l.Jppahoda I-louse, Agathi 

26 Ladaiticlhecn V 
Sb 	K,oyaS'sin' 
/1aJ\'Iazi I, Agathi 

27 kama\unnisa 3 P 
Dbo Mohammed S 
I3apathiyoda I louse, Agathi 

28. 11id.thbi 'NI 
D/0.At1akQ)' 	. 

Maii iyam 	c\'iyoda 1-louse Agathi 

29 ialFei A P 
SboS a 	ed:13h'ar.i 
\J i)apappada 1 louse, Agathi 

30 1 	lihudhecn NI P 
4 	

1 

. 	 . ................................... 
.'1anpui am 1lohsc Agathi 

31 aik P 
S'o v1uthuLya K 
Chei iyapappada 1-louse, Agathi 



. 

Naser LP 
S/cM uthaIii 
Ihcki ii Ijth iyã 11 1am, Agathi 

Uud U 
S/c. Hamza U 
Limnincrodachetta i-louse, Agathi 

SYe 	0 himnicd KIT 
S/o.Aboo SalaJ 
Ka1anihithiybda House, Agathi 

a 1110 	PP 
S/b.SayedMohahimed 
1?ithiyiifldaram I-louse, Agathi 

AbdIIaI 
S./Q:lathahuI1a 
Biyas1mbyoda I louse, Agathi 

I lajaromnia 'r. 
I)/o!\t2cIu1 kaderkoya P.0 
I'c1<ku Puhiyai 1 lam, Agathi 

I 
J scra: 

hal idI 	. 	- 
1 	1kla? l I Tpuse, Agathi 

 
S/o.,ay.dAIi K. 
13iyashahi'oda. House, Agathi 

Mai*iyaibi 
p/o.,Uimei (. 
BaIthodi 1lbusc. Agathi 



47: 	Showkathali 
S/o.Late /\ttakoya 
Sailahiyoda IIouse, Agathi 

Nissamudhccn V.K 
Sb.! Iamza C.K (Late) 
Vadak Kecla 111am, Agathi 

Cheriya Koya A.K 
S/o.Kpya P.  
A1iia:I<unnimmada House 
Agijii 

Mohammed Ali c. 
Sto.Kasmi Koya A 
C11chalakap96 1-louse, Agathi 

Sayed Mohammed K 
S/b.YousafA 
Kunniinpuram 1-1ouse, Agathi. 

(By Av.oc t Mr. .13 Gangesh) 

Versus 

mi hi strator 
Adipinistration of the Union Territory 
hlLakshadwdep, Kavaratti —682555 

Department 	Agriculture 
Union Tcrritdry of Lakshadweep, Kavarathi 
Represented b' its Director - 682 555 

D.ircêto of Pnchayats 
I)aimt1 TJanchayats 
Adthinistrtin qf the Union Territory 
of' LaksiidweepKavaratti - 682 555 

Applicants 



4. / I Ilage. (QPbáyat apc 
Agathi lslad 	Sresented by its 
Excutie Qffide - '6g2554 	 Respondents 

(By Advoctd 'MS' Iadhak.iishnan) 

29. OA'346/2O13 

I. Ummer Farook Shall 
S/o.Aboosala 
Malikakal 1-lOuse, Arninii 

 P.A SaycdiU. 
S/o.1 laiiizakya 
Puthiya Asharbda House, Amini 

 Ra hia 	Bean 
[)/.o Ahamèd ) 	Malikakal House, Arnini 

 Ahamedkoya 
S(o.Koyakidàvu, Surambi House, Amini 

 \/áLiyabi P.0 
D/o.Añi.huko'a Pal liyachetta House, Amini 

 Bb1M.P 
fv141 I ipura House, Kavaratti 

 
Sb 	Attakoya, Vadakkilapura, 
Kaaráti 	H 	 Applicants 

(By Acvocae: MJ(.B  Gangesh) 

Versus 

l'hc Adiiinisiraor 
dminitratin oF the Union Territory 

pI Lakiciwcep, Kavaiatti - 682 555 

2. 

fl3cpitmi1it of Panchayats 
A'dniintrtion of the UnionTerritory 

Lheep, Kavaratti —682 555 

.1 



----------------- 	 - 

l I 
I i 

S 	-- 	 -. 

3. 
f2aadweep 

tardhJd y  Director of Education - 682 555 

4 	Ii11age (Dweei) ParicSayat 
Arnini island ipresented by its 
Excutivc Officei - 682 553 

5 	Village (Dwep) Panchayat 
Kavatatti Lsland repiesented by its 
Excutiye O'ficei —682 555 

i m 

(By Advoct Mf 8 Radhakrishnan) 

30 	OA1 347I2013 

uhaiabt P 
t/d...Kun.hikünh.i - 
Pa fli-cham: 1TIC, Kava.ratti Island 

2. 	MahàrnorM•.i: 	-- 

MQlakcpura }ioluse, Kavaratti Island 
I 

3 	 1) 

Uliknaji a, avaratti, Island 
- 

4 	krninaPV,i 
I)/o ManaL' 
Puthi>iaveedi, Kavaiatti Island 

5 Saioiima K P 
[)o I bi ah'i rnk'uty 
l'ee1ak6chicti'4purarn 
!Kvaiatti islaid 

6 I  

)I'ai1 	iL1 

atti Island if 
- 	-- 	 - 

7 B 1biA, 'V 
bid çhe iiakoya 
(\'vappada 1-louse, Kavaratti Island 

8 Beebi Ayriepua 
Abdurahiman 

- 

Aynepuia I-louse, Kavaratti Island 

I 

I 	 I 

Respondents 



H 
e 	I 

II 
C 

I 	 C 

9 	Rahnath Betñn B 
D/oAIi 
Baliyali I-Iouse, Kavarati Island 

10 	SadihathVM 
I)/o Valiya Abdurahiman 
Vadakkumelachadam, Kavaratti Island 

11 .  Rhiyarnbee P 
I)Io Aharnrnd K P 
fhottathaputa, Kavaratti Island 

12 	Beefathumma B 
D/o Aboobackei 
Beeramthoda, Kavaratti Island 

. 

13. 	Rhiflth Beegu:m P.P 
D/o.Attal K.P.  
IP6eh.ai'achepura, Kavaratti Island 

14 	IiIaijanath 
[)/o Muthu Aynapura 
KuU pa}pepura, Kavaratti Island 

(By A 	e4rl< B Gangesh) 

\'ecus 

1 	IFhe Administrator 
Administi ati 1dn of the Union Territory 
oiL akshadw,eep, Kavaratti —682 555 

2 	DiILctoI (Scivices) 
AdrnimstiatiOfl of the Union Ferntory 
oil akshadwdep (Sect etariat) 
1aY4Iatt1 612 555 

3 	Decldr ,  thdustiis 
iiioi Icii itory of Lakhadweep 

Kavatathi iepesented by the 
Directot oF lndustiies 

(By Ad.vdcate: Mr. Rädhakrishnan) 

Applicants 

Respondents 



rr 

( 

- 

31 	OA382O13 
'1 

•':- 	 , . 

1 	Kun1iiNç 
Sb 	Sha' 
Noorurnchei5tt I-!ou'se, Amini 

Ata1oya 
S/o...Muhuko'a 
Sui'árnbi 1 -16uë,Arnini 

Anwar Hussain 
D/o.Essa 
Konapura House, Arnihi, 

4 	Sajitha BeegQrn 
QSaYeec1. 1bdu ii a Koya 
Belt 1-louse, Amini 

Hairidathbi 
O/o$hi,koy 
Monakkallachetta House, Amini 

lTissaiñar 	1 
S/o.Mohamn.ed 

7 	K C'as 
S/o FIah- sa 
KWLvadachetta 1-louse, Amini 	 Applicants 

(ByAdvdcate r 1<B Gangesh) 

Veisus 

I. 	'File 'Adminjrtor is,
Adrninisl ratib n:of the Union Territory 
of lkhadwee, Kavaratti - 682 555 

2 	Ditectot 6- f Panchayats 
)epartrnei, cf Panchayats 

ActmInitatIbri of the Union Terntory 
aycep 

555 

3 	Iepartnent 91 L çlucation 
Union Teriitôiy of Lakhadweep 
Kav.arathi represented by 
I)ireetor:of.Ediication - 682 555 



roll 

1 

I 

111 	I 	 I 

I 	 i 
'ii1ae (Dwe)apchyat 

Amini Islar 	ç4esnted by its 

(By AdVoèate4 Mr S!adhakr'hnan) 
.......... 

32 0A35012013 

1. 	Mom hamed Hasan 
Sb Abdu Kadr 
Mohapuiakkad House, Andrott 

2 	Abdul Hassan 
/q.ttakoya 	i.: 

Kathatt House, Andrott 

3. S  .Syed5MohaP 11ed 
S/o.Aboosala : . 
:Karachettä Hose., Andrott 

4. 	Mohammed Hussaiñ 
.S/o..Mohammed .. . 
Eppathiyod House, Andrott 

5 	hjuddeen 
Sopyhirha i4oya 
çr1kadaHouse Andrott 

dyocateMr K B Gangesh) 

Versus 

I he Administçator 
Adimrnstration of the Union Terntory 
of Lakshaclweep, Kavaratti —682 555 

b irector of Panchayats 
Pepartpeirit df Panchayats 

1ni 4iutf atid 	 rn of the Union Tetory 

55 	
I 

.......................... 
S. 	.............. 	................. 

District Panéhyat 

(ByA 

2 

3. 

. 

Respondents 

App! icants 

Kavaratu repened by its Chief Executive Officer-682 555 

4. Village (Dwèep) Panchayat 
Andrott Island represented by its 
Fxecutive Offir 6815 .54 	 Respondents 

(By Advoca Mi S dhakrishnan) 



33 0A351/201 

Mohammed Hussain 
Sb 	lndheen K C 
Bilutheth House, Ardrolt 

 Salah\udheen 
Sb Muthukoy 
KunthathalamHouse, Andrott 

 F-lassan 	- 
Sbo.Attakoya. 	- - 
Kunjanattichetta., Andrott 

 Yousaf 	- 
Siq.PQckoya 
Puthiya Eddyákkal House, Amini. 	 - 	Applicants 

(By Adv(5cate Mr K B Gangesh) 

Versus 

1 1hedrnipititor 
AdnnistrátiOn of the Union Territory 
o Lkshadweeip, Kavaratti - 682 555 

2 Director of Panchayats 
Department of Panchaiats 

iatiQn of the Union Territory dminstr 

t Lakshadweep 
Kvaratti - 	82 555 

3 Lpartrnentof Women & Child Development 
tJro 	' erikry of Laksiadweep 
KaVarathi 	, 
Representpd ly its Director 682 555 

4 Vihg (Dwe4e) Panchayat 
Ardihtt Island represented by its 
ExeciitiveOffi'er - 682. 554 

5 Village (Dweep) Pancayat 
Arnini I 1slarid represented by its 

- 682 553 	 Respondents 
C 	Ii 

(By 

34  
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ii 

ri 



I 	Mohammed iaz Kha 
S'o Pp Ku rih 	.1 

dI-to}ise, Andto; 

2. 
Sb Sayeed I'4olatmpedkoya 
Nceathpura House, Ahdrott 

3 	Mansoor Al i. 
SboMuthtii<oyà. 
Pen tamveipura HoseJ Andrott 

4. 	MOhammed FáIsal 
S/o.S.icIdecque.. 
Makkct House, Andrott 	 Applicants 

(By Advocate MKi Gangesh) 

.' .. 

Versus 

I 	he Administrator 
Administiation of the Union Terntory 
olLakshadwcep, Kavaratti —682 555 

2. 	).eparment Of Animal Husbandry 
Union l cii itoly of Lakshadweep, Kavarathi 
Repiesented by its Director - 682 555 

3 	birectc3r pfanchayats 
Depimrit 1 Pihaiats 
Ad?rirnistrubn of the Union Territory 
ol Lakshadwcep 
Kavarathi - 382 555 

4 	Village (Dweep) PanLhayat 
Andrott Island iepresented by its 

xecutivc } 	Officei - 682 554 	 Respondents 

(By Advocate Mi S'Radhakiishnan ) 

35 OA35/2i 

, f  

</b1 Kiçfa'' i' 
amkl-Iouse, Agatti 

(j 



.,. .... 	............. 
.. to 

2. 

6t 

:1.? 

tti 

3. 

K.Showkathali 
S/o.SyçIubikhari 
KOndiñodaHQuse, Agatti 

l.Sharafudheën' 
$/o..Uniiec Ella 
l3eyak.ittiyoda House, Agatti 

V.K.Mohamfried Mükthàr 
S/o.AbdullaKoya 
Jadakk Kunniriarnel House, Agatti 

Abdul Rahinin 
S/o.J7idq Lie 

hila l -lqus, Agati 

dvocate 4i '1 B Gangesh) 

- 	
Veisus 

.li1tor 
Administration of the Union Territory 

1akshadwp, Kavaratti —682 555 

bepartrnent f Animal Husbandry 
l ç1ni.oi 7Ferii6rX  of Lakshadweep, Kavarathi 
leprcscntcd by' its [)ii ector - 682 555 

Deci of Ptnchayats 
Dpartir1t of Paichayats 
Adminis&ttin'oNhe Union Territory 
olLakshadweep 
K'aratti -6:82 535 

4 	Village (I)weei Panchyat 
Agatti 1slaiid eresentéd by its 
Exëcive Officer - 682.553 

5 

7 

(ByA 

 

 

Applicants 

Respondents 



. 

2. 	The Difector (Services) 
Administration oIthe Union Terntory 
of Lakshadwep (Secretriat), 
Kavaiaiti - 682555 

3 	I)cpartrnert QiAglicultule 
Union 1ei1tor of Lakshadweep, 
Kavatathi - 682 555 
RpeitádbSi its Diredtbr. 	 Respondents 

 
S/.Shàiko'a 
Kakkana1 IIouse Andrott 

tAti 

/o'Asthnai 	I  
Nd?.urcitfad Hue, jdrott 	 Applicants 

(By Adt: 

VerSus 

1 . 	I'h Adminis&a,or 
Admnitratioii f the Union Territory 
dl'Lakhad?eeç. Kävaratti - 682 555 

j 	

I 



Adininitatøb of tli 1rJOfl Territory 
ot'Lakhadeep 	. 
Kaviatti-68255S 

3 	Duectoi of Poit, Shipping & Aviation 
Union leuitoiy of Lakshadweep, Kavarathi-682 555 

Village (Dweep) Panchayat 
Androti. lslandtepresented by its 
Executive Officer —.682 554 

(By Ad'ocate: Mr.S Radhaktishnan) 

38. 0A356/2013. 

Hajai:ornrnabi 
D/o.KoyaKi.lave M 

pdaHous, Kalpeni 

M.KCheiiykya 
S.4ohamicd Koya Haj i 
Malrnikkakada HQuse, Kalpeni 

(By Advoóate: Mr.K3 Gangesh) 

• 	. 	. 	
. Versus 

I he Admir)stiator 
Adrninisttatidn of the Union Territory 
p)Lak.shad weep, Kvaratti - 682 555 

i t 

•.... 
2. 	Oirectcj; 	nyat 

epticflt ol Panchayats 
\drrkInit1 ation of the Union Territory 

c Lakshaçlweep 
ktti62555 

Villa,e (lwed) Ppchayat 
Kalpeni Island :çeprèsented by its 

Respondents 

Applicants 

Executive OIiic1er - 682 552 	 Respondents 

(By A4oate: MrS kadhkrishnan) 

39 	bA37/2O13 

AKAbdUlSalarñ 
SI 	4iyak6ya 

• 	 • 	 • 	 i 
•1 	 • 	 • 

- 	 • 



 

 

 

 

 

 

 

 

 

 

 

 

. 	. 	... 

Alikakada F1ôus, Kalpeni 

M C rh 	
' o ijIdya 

ô Su,Ioy 	* 	i I  
MaJdur, I1pehi 

R'Sakeei HUssair 
Sb0. Moharnme1 Koa 
Peechiyath Hoe, Kalpeni 

Abdul Latheef 
S/o.Pallath Kuihi Koya 
Nenempappadal-louse,: Kalpeni 

Attakoya 
Sb Kasmi F.pya 
Kunhipuva1d4i House, Kalpeni 

Abdul Naser 
Sb Muthu Koya 
V1a1rnikakada I-iouse, Kalpeni 

M.K K:ha!Ce.. 
S/ o .1-larnia.Ki-pyal  
MaIrnikakaia 1-louse, Kalpeni 

Mohamm1cd 1Jaser 
5/ M ohm amed Koya 
Peechtyffl Elouse, Kalpeni 
- :....... 	 . 	

. 	 . 

M 
S1ai koya 

VItamrnc1 House, Kalpeni 

Cheriya Koya 
Sb Ahrned 
Nedyarn I-louse, Kalpeni 

Moimmed lIKoya 
So Kunhi J.oyd 
chciyapuiakad House, Kalpeni 

bo 

ia1çiiidda Iiuse, Kalpeni 

kasii k ya 
bo \Kunhi 1(o)'a 

tvIathilkadan1!a1 l-Iouse, Kalpeni 

fl 



I 	I 
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I Ill 
4 14c 	f 	141 I 

14 
Ti 

• 	 Kalpeni 

15 	AbçIuI Elakeern 
S/a Cheriya Koya 
Me1chedarn I-louse, Kal'peni 

16 	Hajiiornmabi 
1)/a Kasmi Koya 
Akkara House,, Kalpeni 

17 	Huthairth 
I/o Abbs 
Atakalar Hode, Kalpeni 

18 	Rasheed 
S/a Koyamina I  
Manjiyenam House, Kalpeni 

19 	Abdul Gafooi' 
S/o Kasmi (oya 
Kadapuiathaillarn House, Kalpeni 

20 MCko'a 
sp P'ooIoy' 

.1 	•.. 	t. . ..... .kda 1-1ose,Ka1peni 

? 

21 	1Saflya 
D/ Moosa K C 
Puthiyapura 1-louse, Kalpeni 

(By Advocate Mi K ) Gangesh) 

Versus 

I 	[h Adrninistiatot 
dmnistation of the Wnion Territory 
flakiç1weep, Kavaiathi - 682 555 

44 IIy 

...; 	 ••• 	• 
2 	amertt of tAgiiculture 

UnIon jTerito/ of La1shadweep, Kavarathi 
Repreented) its Director 

3 	Directoi of Panchayats 
[)epart rnent f Panchayats 
Administiation of the Union Territory 
of 1. akshadweep, Kavaratti 

Applicants 



4. 

. 

Respondents 

Keela Vi1!áttm, Amiii Island 
Lakshadeep. 

(By Ms.Shahna Kaiihikeyan) 

:y•ei-:sus 

I. 	VUlage .(Dwep) Panc1yath 
Artini Island 
Represented by the Chair Person 
Pin-682 552 

2 	secretary 
Department of Panchayath, Kavarathi 

3. 	DirectOr 
Fmpl9yrnen, and Training 
UnibnTerritory of Lakshadweep 
Ka'arathi. 

(By Advpca: MF:SR dlak 	ian for R 2&3) 

41 	O49I2OI3 

Muthuboya 	I 

Mampurarn, I-ous 
Amini 1slnd, Lakhadweep 

(By Advocate: Ms.Shahna Karthikeyan) 

Versus 

I. 	\/ijlge(Dwctp) Panchayath 
Amni Island 
•Arsnte.cl b:the Chir Person 

:I 2552  

2 
rtnien of Panchayath 

var.ath 	555 

Applicant 

Respondents 

App! icant 



'7 
• 	.: 	.• 

w 	
1 

I 

3 	
1 

Enkvtnent rid Trd.inug 
• 	

. 

K'rat1ii- 68255 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P. 1,agd 35 yar, 
Sb. Mohammed Koya T.N., 
Labourer,: Kiltan. Reiding at \'ali'apura House, 
Ki1tnIs1and. 	• 

(By Advoate Sii P V Mohapan) 

I 	 Versus 
FhAdhinitratbr, 	I 
1J.ofaksFalieep, 
Kvrátti682555, 
1lectrical.Division, Kavarathy. 

DirectOr 6f.Pqnchavat, 
Deparmcnt ol Panchayat, 
Adrwi9i alion of UT oT Lakshadweep, 
K 	raf4i-62'555 

...•L 	 . 

3• I 	.:.,fècjt.'efficer, 
g 	nc Dwep Pahayat, Kiltan-682 557 

(By Advocate Sii S adhaishnan) 

43 0A36312013 

Yaser Arafath M V, aged 28 years, 
S/o. E SeedikoyaLabburer, Animal 
Husbandry Jnit, Iltan, Residing at Moulana Veed, 
Edayalal, 1  Klth 	arl 

T. 
I 	

•, 

(ByAdri jP 	4ohanan) 

Versus 

fh Arninitrator 
liT of Lalshieep, 
Kavaratti-682 55 

2 	Directoi of Panchayat, 

.... 	• 	.• 

Respondents 

Applicant 

Respondents 

App! icant 



. 

Department Panchayat, 
Acirninistiatior df UT çfLakshadweep, 
Kavratti-68255 

I 	 I 

] he Vetei mai A  Ass istnSurgeon, 
Office of the Veterinary.  Assistant Surgeon, 
(ATnima! 1-Iusbandr) Unit), 
Ki1tan Is1and,Lakshadwep-682 557 

'l h Chairperson, Vil1g Dweep Panchayat, 
Kiftan-682 557 

[By Advocate Sii S Radhakrishnan (Ri-3)] 

44 0A364/2013 

Abdul übish,S/o. SinxI Abid P., aged 27 years, 
Malikakal, Kiltan, U '1 of Lakshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal I-lusbandiy Depaitment, UT of Lakshadweep, 
Kavarathi 	 I  

(By Advocat9 VIr Daisy I Daniel) 

Versus 

1 	1 he drninititor, 
Uriiofi Feiiitoiy of Lakhadweep, 
Kaiarathi-682 555 	I  

2Chairperson, Village (Dweep) Panchayat, 
Kiltan —682 557 

3 	Dii ectcn olAnitnal Hus3andry, 
U I oil  Lkshadwep, avarathi - 682 555 

4ircor ofaic 	ath  epartment of Panchayath, 

[By AdvOcate Sti S 1adhakiishnan (Ri, 3 & 4)] 

45 	C) A No 36612013 	
I 

Mohammed Kasirn 
Sb Saced I 

annipiia F+ouse 
in d i'ti.. 

2 	Mhathrned I lusain K C 

I 

Respondents 

App 1 i cant 

Respondents 



App! i cants 

Versus 

The Administrator, 
Administration of the Union Territory 
ol' [akshadwcep, Kavaiàthi - 682 555. 

The I)irector ofPanchayats 
Depart.tnent :  Qf'..PaflChayatS 
Adrniwstiation of the Union Terntory 
äT.Laks:hadWeep, Kávaratti - 682 555. 

3 	1 a1çhadweep I)evelopment Corporation Ltd, 
Pdri: Contrd! Thwer, Añdrott - 682 554 
Represented by its Officer in charge. 

4. 	Directorate of Art & Culture 
Adiniriistrain ft1e Union Territory 
of Lkhadwep Kavaratti - 682 555. 
Reprësentd by its Director. 

5 	Diicctdr oi A,iicuIture 
1epart1nen oçAgi icuI.uie 
A+dmnitpl10 -of.. the tinion Territory 

1 Lakèadwcep, lavai.tti - 682 555 

6 	Viflae (Dreep) Panchayat 
hrt 	 by its 

lixeëutive dificer— 682 554. 	 Respondents 

(By Advoáat Mr. S. 'Radhakrihnan) 

46 0A368/2013 

Naflakoya, àgedJ7 years, Slo. Pookunni A, 
1uthiy ClitttapOkada House, Andrott 

2 	 l years, S/o. Sheikoya Tharigal, 
iT Kaun l eth 1-1p'ud,Adrotl 

) 	c 



• 	 •; 	 •. 

3 	Saied M 	rrd,Shhbudheen Thangal, aged 28 years, 

S/c, S81oS Thia, (Andeth House, Andrott 

4. 4Qhmirëd 	dSha1 ,ged 23 years, 
.S/i:eiofliLtha1,i Indeth House, Andrott. 

5 	Mohammed Salim, aged 44 years, Sb Kidave A, 
Panchanal 1-l6u0, Andrott 

(hair, aged .32 yeais, $Iö. Muthu, 
Puleenakeel Hoiise,• Kavaratti. 

Abdulbari, agd 34 years, Sb. Hamza Koy, 
Monalkal House, Arniri1i 

Saed Kbya, 2d 44 years, Sb. Pookoya, 
Meelacheri House, An?ini 	 Applicants 

(By Advocate Sri K B Gngsh) 

: 	
.. 	 . 

Versus 

1. 	The:  .Adrnin istratpiT,., 
Administi at ion of the Uiion Territory of Lakshadweep, 
Kavartt1-682,55. 

2 	1)iiecoi QfPanchayats 
Uepartmcnt ot Panchayats, 
AImipistràtion of the Union Territory of Lakshadweep, 
(avätti - 62 555 

(I 	, 

3 	I)aiient o1Agricultre, Union Territory of Lakshadweep, 
Kavarathi, Jepresented 'by its Director - 682 555 

4. 	Vil1ge. (f)ep) Pancayat, Andrott Island, 
its Exeëutive Officer - 682 554. 

5 	Village (Dweep Panchayat, 
Kavatatti Island, repres'ented by its 
Lxecutivc Office' - 682 555 

6 	Yi1l.ge Dweep fanchayat, 
IL 	 i 	 I 

by its 
Respondents 

(By Aq'qoe: 

OA 369/2013 

:•'•S:i• 

47. 



e 	.1 	ii 
Sa1feke 	aed42veais 

7i 

S(o.. Sayed Mohammed, 

2. 

ri 

ri 

7. 

[4]
[4]  

U 

12 

13 

am 

 

 

Monme4agd.years, Sayed I smail, 

Kerakkada House, Andiott 

Mçhamrned Flussain, aged 48 years, Sb Nalla Koya, 
Pallippuia 1Ioje, Andrthh 

Kunhiseethiy ko a, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

Chenyakoya, aged 32 years, S/o. Nallakoya, 
Perumpally House, Andiott 

Nobrul Ameen,aged 36 years, S/o. Shaikoya, 
Pandath Puthjya Pura House, Andrott 

11àhizakoya, aged 52 yârs, Sb. Koya Kidave, 
Chekkarakkad House, Andrott 

Mohammed Kas 1irn, agd 37 years, S/o. Ahammed, 
Aynada Chetta House, Andrott 

uIairna, aed 33'yeas Silo. Nalla Koya, 
Nnaniiada Hous, A,ndrott 

) 	
I 

N4othmnied Husaw, aged 30 years, S/o. Pookoya, 

	

PatalaI 	 t 1-iuuse, Andrott 

Mohammed Icasim A.,:aged 39 years, Sb. Yousuf, 
Ammelam Hoijse, Andrott 

Pookoya, dged 45 years, 1 Sbo Sayed Koya, 
Kunnel I-louse, Andrott j 	) 

	

.1 	. 
i3asheei, aged 41 yers, bo Koyamma A, 
Pan:daFtt1i 11outh, Androti. 

.........I.  
viohãrnrmedSh,aIi, aged 34 years, S/o. 1 hang Koya, 
K'e.'hey 1 Fkacam, Pokkada House, Andrott 

S'ed hihabpdhin, ad 32 years, S/o. Koyamma Koya, 
Shaikkinte 'eti1 Padipura, Andrott 

N?16hamrnec ijvvan Mi, aged 27 years, S/o. Kunhiseethi Koya, 

.11 

r 	I 
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7 	Soudabi K C P , aged 29 years, D/o Attakoya, 
Kudambattu, 	eriyapura House, Andrott 

18 Mohammed Räim, ged43 years, Sb Sayed Mohammed, 
Pappet House, Andiott 

19 	Kareern, aged 28 years, Sb Koyammakoya, 
Aliyathava House, Andott' 	 Applicants 

(By Ad'ocate Sri KB Gangeh) 

Versus 

ihe Administiator, 
Administration of the Tnion I'erritory of Lakshadweep, 
Ka'aratti-682 555 

2 	Directoi of Panchayats, 
I)eparlment of' Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaiatti - 815 

3.. 	Vi!la,ge (Dveep) Panchayat, Andrott Island, 
rpsnte by its Eeutive Officer - 682 554 	Respondents 

(By Advocate Si i S Radhakrishnan) 

48 OA 370/2013 

1 	Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda Hfous, Kavaratti 

2. Musthala, add1 36 year, S/o. Hamzath, 

Q 11ikanapuri louse, Ia'varatti 
t 	 I 

3 	rodkaçI 3'7yeas  Sb Koyamma, 
Chçi'aTh1,a 1065, Kvaratti 

4 	S 1  Shaneena, ed 30 years, Dbo Khamar Khan, 
Sainabiyoda iHouse, tKavaratti 

5 	Ayshabi, aged 6 years, Dbo Hamzath, 
Keelakochauia House, Kavaratti 

6 	Shameena, ag 36 years, DIo Ibnu Maja, 
Valiyati Hous Kacaratti 

7 	MoiW,ád36 years, bi0 Hamzath, 
Bth FIfu, (avaratti 	I 



Applicants 

Administra.tionbf the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
I).epartmentoi ancha'ats, 
Adminisuation of the Union I'ciritoiy of Lakshadweep, 
Kavatatti - 82 555 

I 	 I  

l)iicctoi ate Ilylcdical and Health Sci vices, 
Union I cii itoty of Lakshadweep, Kavatathi, 
ReDrecnted byits  Dirctor - 682 555. 

.\' ill age (Dweep) Panchayat, 
Kavaratti IsInd represented by its 
l:xecutive Oflicer - 682 555. 

Yillagc (Dweep) Panchayat, 
Andron I sRmd.,.rcpicseitcd by its 
Lcutj''c 	- 682 554. 

(By Addi:ri . iadhakrishnan) 
C m 

49. 6A371/2013 

I. 	P. Naseer, aged 35 eas, S/o Kunhikunhi, 
Pall cham I :Ipusè, Kavaiatti. 

P.!. Nascer, ,.géd 32 yars, S/o l-lamzath, 
Put'hiya IIlah, Kvratti. 

I?.Ril I3cegum, ae34 years, [)Io Kunhi 
lovumcda I Ioue, Kavat atti 

4 	P V Ahoobackci, aged 36 years, Sb Muthu 
Puihiya Veedu lKavai atti 

Koya, 

Koya, 

Respondents 



• 	 .• 
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5 
	

Shabana I3ccgum, aged 24 years, DIo Alt, 
1 hckk Mcla 111am, Içavaatti 

6 
	

Sulaikabi, aged 43, years, DIo Kojan, 
Puthiya 111am, Kavatatti 

Abdul Ra,ak, aged 28 years, S/o Mullakoya, 
Sai abtyoda I louse, Kavat atti 

(By Advocate: Sri K.13. (.Iangesh) 

Versus 

. 

Applicants 

The Adininisi'atOi',. 
Administiation oIthe 
Jflion'1eijtd1' Lakhadweep, Kavaratti. 

2 	I)cpat Iment of Animal I lusbandiy, 
U n ibil 'l'efri'tO'l'y oi Lak.shadweep, Kavaratti 
i cpiesc_ntcd by its Diiectoi 

3. 	i)irector of Panchayats, 
I )eparl.ment 01 Panchayats, 
AdthiiThtratibfl of the 
U nion I'erritor'y of Lak.shadweep, 
Kavaratti, 

4 	\'illagc (Dwcep) Panchayat, 
Kavaiatti Is1ad ieptescnted by its 
I \ecu tive Of fThei 	 Respondents 

(By Advocate S(i S Radhaki ishnan) 

50. O;A Nô.32201:3 

Iamaludhccn, Sb6. Abdulla U C 
MudakkiyOda I louse, 
Kadamat App licant  

(By Advate M i K. 13 (ang oc 	 csh) 

)/et sus 

I he 
	L1. 

 

Administi aflon 	the Uiion 1 cii itoty 
oilaks1adep Kavaiathi - 682 555 

2. 	1[1 0' 	to' Siies) 
Administiation olthe Union Teititoty 
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of Lakshadwep (Secretariat), 
Kavaratti - 682 555. 

3. 	I)epartment of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Diretor. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 

Abdul Saleem, aged 32 years, S/o Na!lakoya, 
Ummerthakkada House, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Androt't. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	l)irector of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti ,-68255 5 

i)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its tirector.-682555 

Environment Warden, 
1)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by it 
Executive Officer-682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 



7' 	
. 

52. O.A No. 380/2013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath I-louse, Androth Island 
Union Territory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C: Bineesh) 

V e rs us 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island 682 555. 

The I)irector (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Thrritory of Lakshadweep 
Kavaratti Island 682 555. 

The Director 
Agricultural Depa.Ptrnnt 
Union Territory of Lakshadweep 
Kavaratti Island 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth:, Union Territory of 
Lakshadwep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38112013 

B. Saidali, S/o late Mohammed Koya 
Pall iyachet:ta, Iandayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union '1 	itOt' df Laekshadwep. 

K.G. Jamaluddin Aged 40 years, 
S/o late Unimr, Mariyathoda Kandawargothi House, 
Agatti Island, Union Ten'itory of Lakshadweep. 



7.7 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikbya 
Keelail lam Thekkeelapüra House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N..: Anilkumar) 

Versus 

1. 	The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

2; 	The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Terrifory of Lakshadweep. 

The Director of Panchayat, 
I)epartrnent of Panchayat., Kavara.tti, 
Union 'Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshad?eep. 

The Social Welfare Inspector, 
Women & Chief [)eveloprnent Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Rad,hakrishnan (R.l,3 to 7)) 

54. OA 384/2013 

Ishaque AC., aged 35, Sb. Junies T., 
I3us Helper, [)istrict Panchayat, Kiltan, 
Residing at Arakkala Chetia House, 
Kiltan Island, UT of Lakshadweep. 

Abdul Ra.sakK.C., aged 37, 
Sb. Kasmikoya P.P., Bus Driver, 
I)istrict Panchayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakshadweep. 



- 	 -- --- - 
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3. 	Noorulla SM,, aged 39, Sb. Late P.S. Kunhimon, 
Bus C!eaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzi!, Kiltan Island, 
UT of Lakshdweep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 	The Administrator, 

UT of Lakshadweep, 
Kavaratii-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
Adrn inistratiOn of UT of Lakshadweep, 
Kavaratti - 6.82 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

App! icants 

Respondents 

!. 	Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismai!, aged 45 years, S/o. Eassa, Andrati Yoada, 
A.inini Island, Union Territory of Lakshdweep, Pin —682 552. 

Khalid Unnarn, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Is!and, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, S/a. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Arnanulla A.M., aged 33 years, Sb. Kunju Kooruniel, 
Amini IsIand Union Territory of Lakshadw'eep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alirnoharnmed, Aliyachetta, 
Arnini 1s!andtJnion Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C., aged 25 years, Sbo. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lakshadwee.p,. Pin - 682 552. 



Abdul Sa1aiA., aged 38 years, Sb. Khader Thottapada, 
Arninipura, Ainini Island, Union Territory of Lakshadweep, 
PinS— 682 552. 

Noorul Hassañ K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Islnd, Union Territory of Lakshadweep, 
Pin-682 552. 

Jala! B.M., aged 31 years, Sb. Khader T., I3ahija Manzi!, 
Thattanoda, 2mini I1and, Union Territory of Lakshadweep, 
Pin 682 552. 

.1) 

Najeeb A., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadwecp, Pin - 682 552. 

Nafeesath U., aged 35 years, DIo. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 	 Applicants. 

(By Advocate: Sri Shiraz I3hava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayuh, Amini, rep. by its Executive Officer, 
Amini IslandjJniori Territory oiLakshadweep, Pin —682 555. 

The Village (I)wep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. 0A388/2013 

P.P. Amanulla, aged 38 years, Sb. Sayed 
P Mohammed .K., Puthiya Pndaram, Kittan. 

Mubaraka B:nu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal I-louse, Andrott. 
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S 
3. 	K.. Sajeedkhan, aged 26 years, S/o. Cheriyakoya, 

Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administitor, 
Administratiori of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Di rector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartrnent of Animal Husbandry, Administration of the 
Union 'l'erritory of Lakshadweep, Kavaatti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Arnini Island 682 554. 

Village(Dwep) Panchayat, 
Kiltan Island, tepresented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Island, iepresented by its Executive Officer-682 553, 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/201.3 

C.N. Abdul I:akeem, aged 38 years, Sb. Koya, 
Cheriyannalll House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillm House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada House,Kalpeni. 

C.N. Ilabusâbi, aged 50 years, D/o. Attako,ya, 
Cheriyannalltl House, I<alpeni. 

1-lameedabi, ágd 41 years, D/o. Rarnaln, 



Pakkath FIouse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. HarnakOya, 
Athanam ThQttam House, Kalpeni. 

A.K. Muthubi aged 53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandamkalarn 1-louse, Kalpeni. 

Bambathi, aged 43 'ears, J/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleern M., aged 34 years, Sb. Mohammed A.K., 
Manj iyanam l-louse,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakkapura House, Kalpeni. 

FIumairath P, aged 42 years, Dbo. Sayed, 
Poodiyath House, Kalpeni. 

C.O. i3alkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdui'ahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda 1-louse, Kalpeni. 

K.C. Abdul L1,affar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada 1-louse, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Maral I-louse Kalpeni. 

M.P. Hajir, aged 36 years, Dbo. K.P. Mohammed, 
N4ayarnkakkepura I-louse, Kalpeni. 

C.G. Naseema 13eegurn aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyachanian Gath House, Kalpeni. 

K.K. Auakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam Hou•e, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala Hoe, Kavaratti. 

1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura HOuse, Kavaratti. 
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Jaffer, aged 3. years, Sb. Hasan T.P., 
Kaladi 1-lousé.Kavaratti. 

Basheer, aged36 years, S/o. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 yeats, DIo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninarnel house, Kavaratti. 

Rahrnath, aged 38 years, Dbo. Mohammed P.V., 
A!achaoppada House, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
Kunnumpuram 1-louse, Kavaratti. 

Shamshadbeegum, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam I-louse, Kavaratti. 

Jamecla, aged 37 years, Dbo. Kun•hikoya, 
Fathirna Manz:il, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Amen, aged 33 years, Sb. Sayed Buhari, 
Palalarn I-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Urnbiyapura House, Kavaratti. 

Hu.ssain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammedali T.P., aged 35 years, 
Sb. Aboobaker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilarn Ho0s, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonarn l-Ioue. Kavaratti. 

37, Mohammed Iafi, aged 37 years, Sbo. Harnath Haji A.P., 
Molokepura House, Kavaratti. 



T. 

	

- 	38. 	Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikôm, Amini. 

Abdul Raheem, aged 34 years, 5/0. Abdu Rahiman, 
Aynepura Hise, Kavaratti. 

Mushin, aged:39 years, Sb. Nallakoya, 
Kuttithayapur House, Kavaratti. 

Akbar T.P., aed 33 years, Sb. Kidave K., 
Tharaminakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pa11icham 1-louse, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi 1-louse, 
Kavaratti. 

Raheern A., dged 30 years, Sb. Khader, Again 1-louse, 

Kavaratti. 

Firozkhari, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashirn MI., aged 33 years, Sb. Attakoya, 
Mukriya 111am 1-louse, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukkas, 
Urnbiyapura I-louse, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Chamayathapuia 1-louse, Kavaratti 

K. Abdi1 Ra.heedu, aged 42 years, Sb. Hamzath, 
KunhiiyodaJIouSe, Kavaratti. 

C.P. Raheem, a.ged 31 years, Sb. Hameed, 
Chandipura 1-louse, Kavaratti. 

M.T.P. I-Iabeb• Rahman, aged 43 years, Sb. Khalid, 
Me1athftuvat1apu1'a House, Kavaratti. 



Moominath, a.ged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

Halima, aged35 years, DIo. Koyamma, 
ThaIeekepura I-louse, Kavaratti. 

56 	Sayed Abdul Raheem, aged 46 years, S/o. Haji Sayed Shaikoya, 
Ummai rnanooda House, Kavaratti 

Abdul Rehem, aged 30 years, Sb. Hamzath, 
Nlannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura 1-lOuse, Kavaratti. 

Sayed Abdul Jaleel, aged 39,•S/o. Aboobacker, 
Puthiya 1,,unnmka1arn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, Kavaratti. 

Mariyornmabi, aged 36 years, Dbo. Mohammed, 
Kattikulam House, Kavaratti, 

Mohammed Shaf, aged 33 years, Sb. Ahammed Haji, 
Pakichipura I-louse, Kavaratti. 

Mubeeha, aged 23 years, [)bo. Sayd Poo, 
Ne1iypuraHouse, Kavaratti. 

Salma,aged 22 years, Dbo. Cheriyakoya., 
Vadakii.a pura Hous, Kavaratti. 

Muhammed,ag'ed 32 years, Sb. Attakoya, 
Vadkilaputa,Kavaratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal House, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. 1-larnza, 
PuthiyaMari1, Amini. 

	

69 	Chenyakoya aged 41 years, Sb Abdul Khader, 
Pandai am House, Amini 
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Cheriyakoya ;M.C., aged 32 years, Sb. Harneed, 
Melachtaa Hous'e,Kadma•th. 

Shafee V.P., aged 39 years, S/o, Ismail, 
Vadakki!apu. House s  Kadmath. 

Fzeera1i N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

	

13, 	Shahul Hameed, aged 21 years, Sb. Ibrahirn, 
Melachetta 1-IousC, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, ?uthiyathanoda House, Kadmath. 

Mohammed Iqubad; aged 46 years, Sbo. Khader, 
Attalada. Hoise,Androth. 

Muthubi AK., aged 42 years, Dbo..Muthukoya, 
Appurakkat House, Androth. 

	

77, 	Flajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal 1-louse, Androth. 

Badarudheeri Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
A! iyathammda B ithathabiyyapuram I-louse, Androth. 

Asmabi, aged 38 years, D/o, Koyamma A., 
Mayyampokkd•a House, Androth. 

80, Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada I-louse, Androth. 

Khaulath i.., aged 38 years, D/o. Na! lakoya T., 
Lavanakkal I-louse, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath I-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-louse, Androth. 



- - ---- 	 - 

Naseera.anü M.K., aged 40 years, D/o.Kunhi Koya, 
Moo1ak2d 1-Iduse,Androth. 

Kadeeshornmãbi L., aged 40 gears, D/o. Seethi M., 
Lavanákkal House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 

ThacheryHouse, Androth. 

Mullapoo M.K, aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysurnrna.bi T., aged 45 years, D/o. Miithkoya K.P., 
Thachery House, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinarnrnada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthaininadam House, Androth. 

Ramlath Beegurn, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

Hameedath M., aged 43 years, DIo. Siddiqu M.K., 
Makke 1-louse, Androth. 

Sal yaM M., aged 39 years, D/o. Nallakoya M., 
Mathi1Housë, Aridroth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil House, Androth. 

Hussaih P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussaiii,E.K., aged 48 years, Sb. Seethikoya, 
Edaya]a1 House, Androth. 

SayeedMOharnmd Koya L., aged 54 years, Sb. Kader P., 
Lavanak.kal House, Androth. 



• 
Hussai;n K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashadal louse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 

Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Atidroth. 

M.p:Mohamrned Hussain, aged 35 years, 
Sb. Kidave, Moodampura 1--louse, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)i recf&, Department of Labour and Employment, 
Admratipn of the Union Territory of Lakshadweep, 
Kavar.tti - 682 555. 

Departinent.ofEdUC1tion, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director— 682 555. 

I)epartnient of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

l)epaitnient of Women and Child Development, 
Administration of the Union rerritory of Lakshadweep, 
Kavaratti, represented by its Directoi - 682 555 

7 	Departnent of Fisheries, Adimnistration of the Union Territory of 
Lakshadweep Kavaiatti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Adrninistr4ion of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



H 

Lakshdwe Khadi and Village Industries Board, 
Kavaratti, t4rèsented by its Chairman - 682 555. 

Revenue Sub'Divisiona! Officer, Kavaratti Island - 682 555. 

Sub Di\iiona:l Officer; Arnini Island - 682 554. 

Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

LaksheDi.strict Panchayat, Dktrict Panchayat (HQ), 
Kavaratti, 

representd by its Chief Executive Officer —682 555. 

Village (IIwep) Panchayat, Kalpeni Island, represented by its• 
Executk'e Officer - 682 551. 

Village (Dweep) Pànchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented b its Executive Officer - 682 554. 

Village (Dwp) Panchayat, 
Kadaniat:h Island, reptesented by its 
Execd.tie Officer— 682 553. 

Village (Dweep) Panchayat, 
Androth I:s land, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. 	OA 3921-2013 

1. 	Husin, S'IoAbosa!a, 
')ar4 1m,appada (Konchukakada) House, 
AgatjiI,resntly wol king as Cleaner, 
RGS Hpitai, Agatti 

2 	Shukoor, s/b late Kidave, 
Pakrumuribda House, Agathi, 
Presehvking as Cleaner, 
RGS Hoita1, Agatti. 

3. 	Latheel, SAttkoya, 
Kalkandiyyd 1-IOue, Agathi, 
Presently 'king as Cleaner, 
kGS Hospital, Agatti 



0 
ru 	1-lameedath, D/o Koyassan, 

Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS I-Iospital,Agatti. 

5 
	

Subaida, DI Mohamed, 
Kuli1iod House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

I lajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

7. 	Sheemabi, D/o late Shamsuddeen, 
Beepapada I-Iouse,Agathi, 
Presently woking as Cleaner, 
RGS 1-l9spit4l,. Agatti. 

Abida, Lb Hameed, 
Makkiyachoda House, Agathi, 
Preseri y  working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikia, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

10. 	Sulinan, Sb 1-larnza, 
Ka1amfithiyoda House, Agathi, 
PreehIi woking as Cleaner, 
RG 1-lospital, Agatti. 

Mahamodd, Sb Koyassan, 
Amperpally House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

12. 	Saifulla, S/o .  Abdurahiman, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS lkspital, Agatti. 

13 
	

AbdI1'hmarl, S/o late Harnza, 
lid 	I-quse,Agathi, 

Pren'wking as Dhobi, 
RGS I-hjspitàl, Agatti. 



14. 	AbulIçder,S/o Ummer, 
Bitcçi House, Agathi, 
Pie1\'çJiflg as Dhobi, 
RGS t4Agatti. 

15. Abdulla, S/o{Khalid, 
Kandavar Gothi House, Agathi, 
Presently wdrking as Cleaner, 
RGS Hospital, Agatti. 

(By Advocate: Sri R. Rarnadas) 

Versus 

Applicants 

2 

3. 

The Ad ilnis ator, 
Union Feuitory of Lakshadweep, 
Kavaiatti -682555 

'1 he Chaii pei son, 
Vill'(Dwp) Panchayat, 
Agatti I s 1 and Union Teriitoiy of Lakshadweep 682553 

The Medical Officer in charge, 
Cominity Health Centre, Agatti Island, 
Umut Feiiitoiy of I. akshadweep 682553 Respondents 

(By Advooat.e Sti S Radhakrishnan (Rl&3)) 

59. 

2 

) 	j 

C uiaoy aged 44 years, 
Sb Sii aj ,' Chekii eyarnrnakada House, 
Kadamat, Skilled Labourer, 
Office of the Assistant Engineer Electrical, 
Eectricl.Siib Division, Kadamat. 

K P Jalaluddeen, aged 41 years, 
Sb i-Iameed'Madkinachctta, Kattipura House, 
Skilled f,aboui ei, 
Office Of the-. Assistant Engineer Electrical, 

b. Division, Kadamat. 

3 
	

K P 	aged 31 yeais, S/o late Nallakoya 
Kunit J-louse, Kadarnat, Skilled Labourer, 
Qfi&l\ssistant Engineer Electrical, 
Electiical Si!i Division, Kadarnat 

4. R. 	A dulla, aged 42 years, So Hameed Melachetta, 



. 	
9'! 

B ii iyoi idHouse, Kadamat, Ski! led Labourer, 
Off *'HAssistant  Engineer Electrical, 

Kadarnat, 

5 	K P Kunhikya, aged 41 years, S/o late Hassainai, 
Keelachiy House, Kadamat, Skilled Labourer, 
Office .bfth &.Assistant Engineer, Electrical, 
Eletrial SdbDivision, Kadarnat. 	 Applicants 

(By Advocät: Sri. R. Sreeraj) 

The A:dminiiratQr, 
Union I eriitory of Lakshadweep, 
Kavarati-682555. 

The DirectordfPanchayat, 
Department ol f Panchayat, 
Administratin of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamai-682 556. 

The Asistant'Erigineer, Electrical, 
Elect'ièa1 Sub Division, Kadamat-682 556. 

Th,i'rs9n, 
Vi  ep Panchayat, Kadamat-682 556. 

(By AdvocateISij'S.  Radhakrishnan(R! -4)) 

60. 0A394/2013 

I. 	UP. Jamal.Sbo CO. Koyamma, aged 39 years 
woi'king as Skilled Labourer, 
Anim'abandry Unit, 
Union fé:jfpry of Lakshadweep, Kalpeni-682 557 
anciJr 	Umprampappada House, 
1Kd1béitlaiiid-682 557. 

2 	1 P Moth;iikoya, Sb late M K HamLakoya, aged 43 years 
w6rl(

"
..*iji'g ~as S'lsilléd Labourer, 

AnimaF l'Iusbandiy Unit, 
JnioiiTei'ritói'y of Lakshadweep, Kalpeni-682 557 

and residing at Thithiyapada House, 
Kalpeni Islarid-682 557. 

3. 	M. l-Iyder, S/ .6 late M.K. Yousef, aged 43 years 
working as Casual Labourer, 

'j 



- 

Animal Hushadiy Unit, ',.. 
Union .Terit6ry of Lakshadwéep, Kalpeni-682 557 
and residing.t Manchiyanam House, 
Kalpeni llari 682 557. 

A l  

K.Q. MoIVanirr.ed Ibnu7affer, S/a K.P. Säyed, aged 44 
years, 	ldr as Casual Labourer, 
Animal .1 lusbandry  Unit, 
Unioh l efrritOy  of Lakshadweep, Kalpeni-682 557 
and:?s:1ding, Kakatchiyoda House, 
Kalpeni lsland-682 557. 

M.K. Nas.eer, S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Anirral Husbandry Unit, 
Union TerritOr' of Lakshadweep, Kalpeni-682 557 
and residing 1t. Maimikakkada House, 
KalpeniIslarid 7 682 557.. 

M. Kalam, $/a M.C. Muthkoya, aged 34 years 
woi'lin.g as Casual Labourer, 
Animal .Hubndry Unit, 
Un Territy of bakshadweep, Kalpeni-682 557 
cinresidinØat Maral House, 
Kalperii lslad-682 557 

K.K 'kbbañin1ed Rafeeque, S/a V.K. Kojankoya, aged 45 
years, wo&iig as Casual Labourer, 

Animal .I-ivandry Unit, 
Union Territ5iy of Lakshadweep, Kalpeni-682 557 
and residing at Kandamkalam House, 
Ka!peñi :Jln.d-682 557. 

8 	M unhOa, S/o late M C Ahmedkunji, aged 47 years 
workinr 	casual Labourer, 
Anirhal I tüsbandi y Unit, 
Unbri e i itoryof Lakshadweep, Kalpeni-682 557 
and rèsingt Maial House, Kalpeni lsland-682 557 

9. 	K.Q. 4bdul Sajam, S/a P. Assainar, aged 39 years 
wprkihga sCãual Labourer, 
Animal I-lusbaiidry Unit, 
UniOn Teritôr' of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kpeni Ilar-682 557. 

10 	P P MLLsthaIa, S/o late Sayedmuhammedkoya, 
aged 47yeais, woiking as Casual Labourer, 
Anir1 Tusbndiy Unit, 



3. 

Union Territory of Lakshadweep, Klpeni-682 557 
and res.i ding Pokkarappada House, 
Kalpeni ls!an-682 557. 	. 	 Applicants 

(By Advote Si 	Unnikrishnan) 

Versus 

The Administrator, 
Union Territor' of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry.  of Lakshadweep, 
Kavaratti-682555 . 

The Chief Eécutive Officer, District Panchayat, 
Uniör Territory of Lakshadweep, 
Kavaaflj;-6;82555 

The Vcterinay Assistant Surgeon, 
Village [)vep Panchayat, 
Kalpeni-682 57 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. 	0A395/20.13 

Sai'n1. Abid,'1S/o Yusuf, aged 40 years, 
Cheri,yamnallala House, Kadamat, 
Ileipèi distnct Panchayat, Kadarnat 

AblU! Shukdi, 5/0 Sayed Ali, aged 41 years, 
U läyclett I-louse, Kadamat, 
Bus Drivr, D.istrict Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakam House, Kadamat, 
1-lelper, District Panchayat, Kadarnat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keert kfi 'Mahal House, Kadarnat, 
1-IeIpeiI District Panchayat, Kadamat 	 Applicants 

(By Advoate Sri R Sreeraj) 

Versus 



The. Adinistra1or 
Unioniei i itoiy of I akshadweep, 
Kaarcç68 555 

2. 	The Di rëtoro:f Panchayat, 
Depadment f:Panchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

Kavaratl.i-682555 

3. 	The Chief Executive Officer, District Panchayat, 
Kavaratti-68255. 	 Respondents 

(By Advocate: Sri 5, ftadhakrishnan) 

62. OA 400/2013 

P P Siiaj, aged 44 ycais, S/o M Subair, 
Puthiya Pandai am House, Agatti Island, 
Union 	:ri(i' of Lakshadweep. 

2 	Noushcid Au, aged 32 years, S/o U. Sabjan, 
.Kee.!aS.aramina Pda 1-louse, Agatti Island, 
Un iOn Territpry of Lakshadweep. 

M. Abdul aser aged 28 years, S/o M. Abdul Rahirnan, 

Mela Illom .!:louse, Agatti Island, 
Uiiid?!ërr itory of Lakshadweep. 

4. 	T.IKhid; aged 30 years, S/o Kidave, 
Me.lIUàmIpise, Agatti Island,it  
Union Frrdry of Lakshadweep. 

5. 	K.C: AduLShukoor, aged 38 years, S/o Kasmi, 
Island, 

Union TcrtOry of Lakshad weep. 

6. 	M.P. NianUddin, aged 27. years, S/o M.Abusala, 
Melap'iiia I1ôuse, Agatti Island, 
Union I uiitoiy of Lakshadweep 	 Applicants 

• 1 

(By Adv9c 1Sri.1* Anilkumar) 

Jt.  Versus 
L 

ThAdninisratoi 
Union erritory of Lakshadweep, 
Kavaratti.-68255l 

The ChairpeisOn, 

S 



f . 

Village (Dweep) Panchayat, 
Agtti island, Union Territory of Lalcshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682$5i 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

Thc'Chief Executive Officer/Speèial Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadeep-682553. 

The Deputy Collector/ASO, 
A gatti island, Union Territory of Lakshadweep-682 -5 53. 

(By Advocate: Sri S. Radhakrishnan) 

63. 	OA 404/2013 	 . 

Nadirsha NP., S/o Nallakoya P.V. 
aged 31 years, Nenampappada (I-louse), Kalpen.i Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o cherikoya K, aged 30 years, 
Akkara (House), Kalpeni island. 
Union '['erritory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ers us 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



p 	- 

ell- 

4. 	The Director, 
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.G. Mohammed Au, 
Skilled Labourer, Ani,rnal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,. S/o Bader, aged 26 years, 
Pathurnmathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 



The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The  Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)ireci.or of Pancháyat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavàratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By AdvOcate.: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonarn I-louse, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Va!iya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothamrnada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda I-louse, Agatti. 

Urnilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

Urnmer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K,, aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 
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S 
Saromma M., aged 39 years, D/o Hamza, 
Mariyathoda House, Agatti. 

Ashraf A,K., aged 42 years, S/o Ahamed M., 
Achari Kuttiyoda 1-louse, Agatti. 

Abdul Pazzak R., aged 33 years, S/o Hamza U., 
Roullammada House, Agatti. 

Shaf1bi PP., aged 36 years, D/o Hamza K., 
Puthiyapura I-louse, Agatti.. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administratoç 
Administration of the Union Territory of Lakshadweep, 
Kavaiatti-682555. 

Direcwr oiPanchayats, 
Department ofFanchayats, 
Administration of the UniOn Territory of Lakshadweep, 
Kavai'atti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaraiti-682555. 

\'illage (Dweep) Panchayat, 
Agauti Island represented by 
its Excecutive Officer-682554. 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 44(0/2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu S.reedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti kiand. Pin- 682555. 

Respondents 

- 	Applicant 



 The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

 The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of 1.akshadweep, Pin-682558, 

 The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union I'erritory of Lakshadwep, Pin-682558. 

 The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 1-lameed K., S /o Abdul Rahman, aged 36 years, 
Keclazi I lam I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Workiog as Casual labourer in 
Lakshàdweep Building DeVelopment Board, Kiltan. 

 1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (l-I)Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 Ponkutti, S/o Pookoya, aged 48 years, 
• Surambiyoda (I-I) Kiltan Island, 

Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building I)evelopment Board, 
KiItan. 	 Applicants 



'. 
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I 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Depaitment of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admin'iStration of the Union Territory 
of Lakhadweep, Kavaratti —682 555. 

The Director (Services) 
Administratidri ofthe Union Territory 
of 1.akshadweep (Secretariat), 
Kavaratti - 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavaiathi -- 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. 	OA 492/2013 



tot 

K. Bushra Bgurn, W/o Hkeem, 
Aged 27 yeai, Casual Labour, 
Office of the,'eterinaiy Asistant Surgeon, 
Animal Husbàndry Unit, Amini. 
Lakshadweep-682 552. Applicant 

(By Advocate: Sri V.B. Harinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
K.avaratti Island, Pin- 682555. 

The Dilector of Panchayat, 
Departpent.. of Panchayat, 

- Union Territory of Lakshadweep, 
Kavaràtti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal 1-lusbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\/illage (Dweep) Panchayat, 
Arnini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

71. OA 499/2013 

Rahrndth Beegu,m Keelakunnikkam, 
W/o. Mohammed 3.1K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
iKadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkarn House, 
Kadamal. Island 
UnionTerritory of Lakshadweep, PIN - 682 556. 

2. 	MohaiiIied Shafi Qraishi Malika, 
S/o. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at MalikaHouse, 
Kadamat Island, 

Respondents 



102- 	 . 

Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depailment of Rural Development) 
Kavaratili. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment GuaranteeAct, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of' Lakshd Weep. 	 Respondents 

(By -\dvocate N/fr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual'Labour, Street Light Maintenance 
VillagDweep Panch,ayath, Amini Island 
Union Territory 'of La °kshadweep 
Permanent address : Kunninamel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

1 he Alrninistiatoi 
Union%rritory of Lakshadweep 
Laksh'weep Administration 
Kavar'tti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Secreiary (Panchayats) 
(Directorate of Panchayats) 



t. 03 

Administration of the Union Territory of Lakshadweep. 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 	 Respondents 

(By Advocate: Mr,S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No.509/2013 

Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta House, Androth. 

Shahida Beegurn K. 
D/o. llmzakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makket House, Androth. 

AyshaBegurn P.V.K 
D/o, Y ikoob P.,K 
PuthiyPentamveli Kad 
Androth 

Rahmath Beegum K. 
D/o. l-imzakoya P.P, 
Kunhali I-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal I-louse 
Androth. 

Subaida A. 
D/o. Syed Mohammed M. 



• 	 . 	 ••... 	 .. 

Allyathara I-louse, Androth. 

Fathirnathu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentarnbeli Kad, Androth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

1-laseena Beegum C.P.l 
Dbo. Abdulla M.P 
Chemmachery Puthiya II lam House 
A ndroth. 

12 	1-labsabi P.U.P 
D/o. Fàkarukdheen K. Cheriyadam 
Umrnathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

2 	Directote of lndustiies 
Union Trritory of Lakshadweep 
Kavaräthi, represeni.ed by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondnts 

(By Advocate: Mr. S. R.adhak.rishnan) 

74. OA 510/2013 

1-laseena@ 1-laseenabi Therakkal 
1 heiak11 1-louse, Kadamath 
Data ly Operator 
\/illag 	weep Parichayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreera.j) 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
\/illage (Dweep) Panchayath 
Kadamat - 682 556 

The I)istrict Programme Coordinator 
MGNREGA, Kavaratti 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

Respondents 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
K ii tan 

	

2. 	K.P.I)awood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mt'.R.Sreeraj) 

Versus 

The Administratoi' 
Union Territory of Lakshadweep 
Kavai'atti - 682 555 

	

2. 	The Director olPanchayath 



. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village ([)weep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan-682 558 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

L 	SafiyathS 
Cook, Government High School 
Kad amal. Ii 
Rsiding at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K adamat h 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
K ad amath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
K adarna t h 
Residing at Kunnumpura 
Kadamath Island 

Respondents 



UrnrnerP.P.l 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

.8. 	Muharnmed Shafi P.P 
Cook, Government S.B.School 
Kadarnath 
Residing at Kadarnath Islaiid 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadâmath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadarnath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territoty o1Lakshaweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 	11 
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Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior ScQndary School 
Kadamath —682 556 

(By Advocate: Mr.S.Radhakrishflan) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondaiy School 
Kadamath Island 

(By Advocate: Mr.P,V.Mohanan) 

Versus 

Respondents 

Applicant 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

78. OA 50/2013 

	

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 



1 
 Muhammed Salih 	I  

Aynepura House, Kavaratti. •  

 Fareeda Beegarn 
Molokepura House, Kavaratti. 

 Saleem 
Pallicharn 1-louse, Kavaratti. 

 Bamban 
Nambicham House, Kavaratti. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

 Nafeesathbi 
Poodiyarn House, Kavaratti. 

 Jamaliyath 
Thirinipura House, Kavaitti. 

 Fazeela Beegum 
Kannipura House, Kavaratti. 

13, Ummer 
Thirinikad 1-louse, Kavatátti. 

 Firozkan 
Athnac hammada HouseyKävaratti, 

 Jaffer 
Marikilam House, Kavaratti. 

 Amanulla, 
Mela 111am House, KaVaiatti. 

 Sirajudheen 
Molokepura House, Kaiaratti. 

 Hiyasudheen 
Charnayathapura House,'Kavaratti. 

 Fathahudeen 
Kadapurathaba House, Kávaratti. 

 Muneer 
Kuttipapepura 1-louse, Kavaratti. 



LW 

Ashik 
Puthiya Alikorn House, Kvaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

[Vlujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda House, Kavaatti. 

Muhsin 
l3eeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura I-louse, Kavaratti. 

1-lazarath 
Chungam House Kavaratti, 

Khalid 
Thottathapura 1-louse, Kavafatti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Adm in istràtion of Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
T)epartment of Panchayath 
Administration of Union ].erritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-Iusbndry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Pancha'àth 1 Kavaratti Island 

represented by its Executive Officer, 



Pin - 682554 

(By Advocate: Mr.S .Radhakrishnan) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee. 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.SuifabeegUm 
Cook, G.1-LS Kadmat 
Residing at Melachetta Haijurnakudi 
Kadarnath Island 

(By Advocate: Mr.P.V.Mohanan) 

Re s p0 ndents 

Applicants 

Versus 

The Administrator 
U ni on Territory of Lakshad weep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information  Assistant 
Public Library, Kilthan Island 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltan Island P0., 
Union Territory of Lakshadweep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

I, 	Union '['erritory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2. 	The Director of Panchayath, Union Territory of Lakshadweep, 



S 
Kavaratti Island, Pin - 68:555. 

The Chairperson, Village (Dweep) Panc.hayath, 
Kiltan Island, Union Territbry of Lakshadweep, 
Pin —682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin - 682 558. 

5, 	The Library and 1nforrnatiOr Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 

•Pin —682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishan . (Rl, 2, 4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. l-Iamzath, 
Sara Manzil House, Agatti. 	 Applicant 

(By Advocate: Sri KB. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshaweep, Kavaratti, 
represented by its Director 682 555. 

Village (Dweep) Panchaya, 
Agatti Island, represented by its Executive Officer, 
682 554 . 	 Respondents 

(By Advocate: Sri S. Radhaishnân) 

82. OA 635/2013 

Fathahudheen K.P., aged 410  years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

Younis, aged 31 years, Sb. Abdulla, Mariyathoda House, 



S 
Agatti. 

K.M. Shahida, aged 40 yeio. Kasmi, Kuttiyam 

• 	 Mukriyoda House, Agatti. 

K.M. Amina, aged.46 yar/o. Abdul Rahman, 
Kuttiyam Mukriyoda House', Agatti 	Applicants 

(By Advocate: Sri K.B. Gangesh)L:' 

Versus 

• 	 I. 	The Administrator, 	. 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

DirectorofHealthServiCS, 
DirectOrate of Health ServiCes, 
Kavaratti —682 555. 

Medical Officer in charge, 
Community Health Centre; Agatti - 682 553. 

Medical Officer in Charge,Raji.vGandhi Speciality Hospital, 
Agatti — 682 553. :  

Village (D'eep) Panchayat,.Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrihan) 

83. 	OA 791/2013 •; . 

Fareed'a Beegum M .1., MeppadUlam,. 
Agatti Island. 	. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

:Versus 

• 	1. 	The Administrator, 	. 
Administration of the Unioh Teritory of Lakshadweep, 

• 	 Kavaratti-682 555. . 

2.. 	Director of Panchayats, . 
Department of Panchayat.: 
Administration of UnionTerritory of Lakshadweep, 
Kavaratti - 682 5.54. 	: 



S 
Project Manager, Desiccat doëout Powder Unit, 
Lakshadweep Deve1oprneitoo.ration Ltd., 
Agatti, Kavaratti - 682 554: 

The Deputy Director (Adm.); Lakshadweep Development 
Corporation, Kavaratti - 682554.. 

Village (Dweep) Panchayt: 
Agatti Islc'nd, i ept esented byitstExccutive Officer, 
682 553. 	 P(. 	 Respondents 

(By Advocate: Sri S. Radhalishn) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. KasrniM.P., 
Valiyapura I-louse, Kilthan island P. 
U.T. of Lakshadweep. 	: 	 Applicant 

(By Advocate: Sri P.V. Mohanan). '::H 

.Yersu 

The Administrator, 	. 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	. 
Deparfrnent of Panchayat, 
Administration of UT of Iakshadweep, 
Kavaratti - 682 555. 

The Principal, Government Fligher Secondary School, 
Kilthan Island —682556. .: 	 Respondents 

85. 	0A880/2013 	. . 

Muthukoya N.P 
Nalakapura, Kiltan Island ± 
Union Territory of Lakshadw6-682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

Versus : 

Union Territory of Lakshthyep represented 
by the Administrator 
Kavaratti island - 682 55,.. 
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Director of Panchayath 
U ni on Territory of Lakhadwep 
Kavarattj Island 682 55 

The Senior Administrátje Oficer 
Education (District Parcyath) 
Union Territory of Laksladwe.é 
Kavaratti Island - 682 5 

The Principal 
Government Senior Seco där' School 
District Panchayat, Kiltan Island 
Union Territory of Lakshdweep 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

86. OA 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshdweep- 682 554 	 Applicant 

(By Advocate: Mr. Shabu Sreedhaian) 

Verss 

Union Territory of Lakshadiep represented 
by the Administrator 
Kavarattj Island - 682 555. 

. The Director of Panchayath:. 
Union Territory of Laksh adweep 
Kavarattj Island - 682 555 

The Senior Adrninistratjv Officer 
Education (District Panchayath) 
Union Tern tory of Lakshadweep 
Kavaratti Island - 682 555 

The Principal 	 . 
Government Senior Secondary School 
District Panchayat, Chetlát island 
Union Territory of'Lakshadweep 682 554 	 Respondents 

(By Advocate: Mr. S .Radhaknishnan) 



87. OA 904/2013 
	 fl 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Uni :tritory of Lakshadweep 
Kavaratti —682555 

Applicant 

SUb Divisional Officer 	- 
Office of'Sub Divisional Qfflcep. 
Kalpeni Island 682 554 

The Director (Rural develbpment) 
Department of Rural Development 
Administration of the UnioiiTerritory 
of Lakshadweep, Kavaratti 	68255 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013 

I. 	Abdul Khadei' C. 
Chekkiriyammada I-louse 
Agatti Islaid 

2. 	Buar Jamhar T.P 
Thekiapura House 
Agatti Island 

(By Advocate: Mr.K;B.Gangesh) 
1 

Versus C 

The Administrator 
Administration of the UnionJerritory. of Lakshadweep 
Kavarattj Island - 682 555, 	) 

Director of Panchayaths 
Department of Panchayaths 
Administration of the 1J nioii Territory' of Lakshadweep 
Kavaratti Island —682 555 

Respondents 

Appi icants 



u.7.  
3. 	Project Manager 

Desiccated Coconut Powder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti - 682 555 

4, 	The Deputy Directdr (dmn) 
Lakshad weep Development Corporation 
Kavaratti - 682 555 

5. 	Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

1. 	Safiyullah K.C. . 	.: 
Kuttiyachada House 
Kalpeni Island 

2. 	Saifulla J'v'l.l 
Melai 11am I-louse 
Kalpeni Island 

3. 	Kunhikoya M.V 
Mathil Valiyamrnada lduse 
Kalpeni Island 

I. 
4. 	Kidave K.O 

Kakkachiyoda House 
Kalpeni I-louse 	

:. 

(By Advocate: 4r.K.B.Gang!sh 

Versus 

The Administrator 
Administration of the Irion TeiritOry of Lakshadweep 
Kavaratti Island - 682555 

Director oiPanchayath 
Department of Pancha'áths 
Administration of the Inion Territory of Lakshadweep 
Kavaratti Island - 682 55: 

Lakshadweep Buildin 1 ve1opment Board 
Union Territory of Lakhàdweep 
Kavaratti represented by its Secretary - 682 555 

N 

N. 

V. 

Respondents 

Applicants 



4. 	The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

S. 	Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat I-louse 
Androth Island 

AbdulLatheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 	 : 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadwee 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S .Radhakrishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer. 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.I-lariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDelhj — llO 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. 	OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep . 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
AgricilturaI Department, Kalpeni 
Kunnarnkulam I-louse 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Unior Territory of Lakshadweep 



	

0 3. 	Fareeda Beegum 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpei 
Pentamveli House 
Kalpei Island 
Union Territory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarãtti - 6.82 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mi'. Hariraj M.R) 

Versus 

TheUJiion of India 
Repented by the Secretary to 
Government of India, 
Mihistry of Home Affairs 
New Delhi —110001. 
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The Administrator 
Union Territory of Lakshadweep - 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 	 - 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R24) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 

 

The common grievance ol all the applicants is that their services are not 

being regularized even though they have been working For years togetheF, albeit 

on casual/daily wage basis. l'herefore the common prayer in all these cases is for 

issue ola direction to the respondents to regularize their services. In the case of 

jew others who hag' be7n r retrenehed on completion o the period o1 engagement. 

the prayer is for issue direction to re-engage them. 



!"'~ 1, 0  

The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under , 
 the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and u/hers 2005 KLIC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged 	by 	the Administration 	in 	various departments 	under 	it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, State of Karnalaka & Others Vs. Umadevi and Others - 

(2006) 4 8CC 1. 

Sicite of Rains/han Vs. Dova Lal - (2011) 2 S(C 429. 



tM- 

Satya Prakash and Others Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon V.]?. Vs. Slate of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsamma -2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were 'engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. 1-lowever, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for. 89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual  service with a technical 

break of one or two days for several years as a matter of rputine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "ijiegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular rcruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportiinity to 

compete foi' employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - ,4J1? 1967 SC 1071; 

RN.Nanjundappa (1972) / scc 409 & B.N.Nagarajan -- (19794 scc 

507 - as a one time measure. 



A three judge Bench of thern Apex Court ,in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the ApexCourt had 

held thus:- 

Long service by itsef may not he a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to be riade, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made !hr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must he done within the 
Jbur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur),the appellants were school 

teachers and they were appointed by the• Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he.d that initial appointments of the appellants were made in gross 

violation of the provisions containeçl in the, relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

• note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



In Nanjundappa (Supra), the Apex' Court had held thus:- 

11 the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to . such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

 But one disturbing feature that has been noticed in this bunch of 

cases is that the 	authorities concerned, be 	it 	the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Urnadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departmeiits under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjob!ess people at least for a few days in a year by engaging them 

in one scheme or'the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants ;have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and theLakshadweep Administration in granting them temporary status 

under the Scheme forTemporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016186/Estt(C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 

#jT 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM.. Society. 

Grant-in-Aid was provided to meet the additional expenditure alid the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the, Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998.and prescribe it prospectively to the Panchayais for granting 
tempOrary status to casual labourers as per the parameters of the 
schebe. 

The first respondent, i.e. the Union of india in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admiiis1raiion prescribes, the scheme to the Panchayats for 
regularization of eligible casuqi workers, no regular appointments 
would be made by the Panc'hayals in respect of at least two third of 
thc. regular vacancies in Group D .which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) 'Nb, casual workers, including the applicants, who are in the 
seri'ice of the Panchayais on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status ([eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications No.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully persed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Iland Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of AndrotWMinicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Cotrncils issued what are 
purporled to be appointment orders and the sibsequent service 
cerlUicates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or apprOved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by 't)ie administratio/ and that would ma/ce all 
the di,fference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have, accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addit ion 
to those sanctioned 'by the Administration could be considered 
regular. As mailers stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of' regularizatiOn of the 
applicants are concerned, The anxiety of the U. T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"in view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) ScI7en'le 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appoithments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panch•ayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by. their Chairpersons and not by.the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have chnged after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchrnents also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V,Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994.   The learned counsel has invited our attention to 

Article 234(g) and Article 40 of .  the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services, cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in Slate of lia/yana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel br the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have bee'n working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working fbr 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.20 13, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special ski/I; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim  order or .vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41tJ  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as IT!, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come wit hin (a) or (b) above. 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum, of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fler giving them a notice of two 
weeks before disengagement. 

In respect Of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further, orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

,- 

cases. It appears that the Administration has also sought to rely on the 



judgment of the I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-asia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or thai. they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panch,ayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Beause of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

ecivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh reeruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. Flowever, the Administration 

shall address the issue relating to all these employees, who have been toiling 

for years together on casual basis, with ttmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

OrigInal Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it. is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 

April 4,2014. 
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